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Punjab ang we are pledged to main- -

tain the unity and integrity

of the
country at any cost, .

-

With these words I commeng to this
Houge to pass this Resolution unani-
mously. (Intierruptions),

SHRI V. GOPALSAMY : What does
he mean by liberating ?° (Interruptions)

THE DEPUTY CHAIRMAN. Now,
hon, Members, it is very late in the
night. Let me put the motion. 1 shalt
now put the amendment moved by
Shri Satya Prakash Malaviya to vote.
The question is:

“That in the said Resolution in
the fourth line, for the words “fot a
further period of six months” sub-
stitute -the words ‘upto the 315t Dec-
ember, 1989 *

The motion was. adopted,

THE DEPUTY CHAIRMAN. 1 shall
now put the Statutory Resolution to
vote

SHRI M. S. GURUPADASWAMY:
Madam, in our considereq view ...«
(Interruptions). Please allow me to

speak, Madam, in our cousidered view.

the Punjab problem was a creation of
the Congress and the Punjab problem
cannot be solved by the Congress Gov-
ernment and the problem of the State
cannot be solved so long as it is under
the President’s rule. The President’s
rule has faileq to solve this problem
for the last two and a half years.

Therefore, madam, we the Opposition

oppose the continuation of the Presi-
dent’s rule further and in protest we
walk out.

(At this stage some hon, Members
left the Chamber, § i

. THE DEPUTY, CHAIRMAN ;- I shall
now put the motlon,
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The question isq

“That this House approves the
continuance in forcg of the Procla.
- mation issued by the President . on
the 11th May, 1987, under article
356 of the Constitution, in relation
_to the State of Punjab for a furtber
period of six months with effect
from the 11th November, 1989.”

. The motum was adopted

" THE. DEP‘UTY CHAIRMAN: We
" shall now take up Short Duration Dis-
cussion on the communal sxtuatlon in

_ the country.

gy

SHORT DURATION DISCUSSION ON
SHORT DURATION DISCUSSION ON
THE COUNTRY

o wyoiAw faw (fagre)
wanefe wEear, § audt aefa

s

Cwrgr@ faquwn 9T fearefed

AR wTar g Afw ma Tq e
a”rw”rgq’rtqaq FFYU FeATE 9T
TEt [ § faarcfaudt aff &@0
w.fer, wiaw AQYy oy W&
e o qF A & ARATH &
fag #§1 w3 wwt I P ag E
g gar qEaqy faag § Wi &=
T®@ ¥ v e fa=arefamqa s<@r
Sfaq aff &1 ag @ favg & fag
ot Sfaa agl &) @ ¥ & Y
gigfue gma A AW G R
B9 999 YT QA aFd = faare

@ E @ ag_ w91 wfad §

78 €@ W@&T & fag W wafad
L
SHRI V. GOPALSAMY (Tamil

Nadu): We are tireg and exhaustsd.
Let us have it tomorrow.

THE DEPUTY CHAIRMAN. Have
some respect for the Member: he is
on hig legs. You walked out and

_walked in: let him speak.

SHRI V, GOPALSAMY:. We haye
great respect for him but let us do if
tomorrow.
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SHRI M. S. GURUPADASWAMY |,

(Karnataka): May 1 make a Submis-
sion, Madam. N

SHRI RAOOF VALIULLAH (Guja-
rat)‘; The whole House is here, We
can have it today.-

SHRI CHATURANAN MISHRA: It
-is  not a calling attention.
to discuss- this question. It is a very
serigus matter. So, I will prefer—and
“that is my request—that we should
take it up tomorrow, if you like, I have
already starteq it; That ijs my request

. Swawfe: g WY, adite
ggea (et faww &, wwEee faum @
at Ja% fwg gag =i wE & Far

- arg §? qd-w< 45 awy §1 mx
. yrEe g af gar @
gn gy fe w gag d3T1 mav
W™ g8 WEgT &7 guAd &€ ol
ug ¥ oAl §3 a5y mr?

. SHRI GURUDAs DAS GUPTA o Let
the Government respond. Why do you
. rule it qut? Let the Government res-
pond.

. THE DEPUTY .CHAIRMAN: He
asked the Chair. That is why I said.
He did not ask the ‘Government.

SHR; GURUDAS DAS GUPTA:
Let the Government respond What pre-
vents the Government from having this
discussion tomorrow or on the 16th?

SHRI V. GOPALSAMY ., Let us have
it tomorrow, We are all tired.

_THER DEPUTY CHAIRMAN. Buf I
am not tired.

SHRI M. §. GURUPADASWAMY:
May I support my colleagues. It is
a very important issue; we have agreed
to discuss it. It is too late in the day.
We can discuss this question tomor-
row and also finish other important

miscellaneous matters like Bofors and
" price situation and any other matter
in the agenda and later on take up
the Pancaayti Raj Bill; if they want
to, on Monday,

Weare going -

'[RAJYA SABHA]
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SHRI SYED SIBTER RAZ[ (Ultar
Pradesh), -Boforg was already agreed
to be discussed but you had run away. -
That is the difficulty.

- THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND THE MINISTER
OF INFORMATION AND BROAD-
CASTING (SHRJ H. K. L., BHAGAT).
This is an important issue, as you
pointed -out, and we shoulj not post-
pone it till tomerrow. This should be
discussed tonight. Tomorrow we do
propose to take up Constitutional
Amendment Bill. Let communalism be
discussed tonight.

M oggt fww . Ivawmia
agEar, qO ¥ oE wararw feafy
g Tz g g wnTnfew A
- Rar melt W % & dar g ewd
@ § fm vl Aff A1) W3 W@
F dEATq gA A1 <F I K
FET EFA W) WAL wEAN  FEY
of, dfea forad a3 Gwry o Wt
ag dgar a1 @ & g weda T
W% g1 ... (W) .

U G emw § fw oy S
areaifiw Ay W1 Fraraee &,
‘mg wf grfas sront 3 afl g,
gg TRdifaw wIon g g W g
F oadfs w1 qATHET IAR A
W oF #§ wafe g% gé ® 9N
gk Wt A, 6T ¥ AR ewy
€ ¥ gk w§I) AW UET W
& rF el @ S wIw g1 %
oA qw F s} ¥ ey S
ey ay g w@r & fF Y faeg
angafas @3 § «F IIT WAL
miF &9 giexary 1 fag g,
vifex ard ¢ wy & wv gEd
arx gz g 5 ot Afeaw qardzfee
& gg ogd- A turEr Amdz PQ
¥ ot zg ¥WT fAAFT aFUT
feafg dar gt @ W &1 W
€3 QFr g Tar & gArT I
HEAT T A FY SAQAT M GST
¥ W o wzArd Y W § w9
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fast & g wiw qome
&7 o ¥1% gar fegfa adf @
& Q9 Wyt 9T AW T @ §
A feafy @y 8w & @ snga o
wafag & swaqr § f& ag wead
st feafe & -

& e owyt BN Eﬁﬁ‘iﬁ{;
3 A 4w 43 gu & w Av e
i dgr @I wow §o0F ST

v = Tifedi ¥ wey €F AW W

@ W F g dwm K
s og W g foo at
sz, - YeAw oaw o¢ gl
¥ IqrA @Y, fgrg AET F1 WA
£ Nty & T A 9N gheqar
yTA Fid § S 99 g IWIEr
wiga- §1 Ufaarfes azami @ fog

fofe ¥ar arga & s=@1 da el

g1 @@t ¥ wWHT FB fear, =g
afgy wing ot W @r, & N
o o Y, w7 4y I aAvad
? arg aff &) o wAwo HIET
g S8Y gmr ww far g, @A
§ e o #@r #fwa 9w
93T FI AFT U AT q§ fwar
ST wHar) H WIOHT IEigew A
% fax 7gd & SEAWT H 4ar)
W 9T AgaT g A TF FrEQ

gfir it ww o qff Foary

. Hewgr gt B oaRl feesm & afiex
qr, I fAe ¥ wifvg &0 8§,
Fear o ¥ B IR oy B
fagre A wrar § W@t qUIT HAE
31 A Far 9T T A W
gT F T IR A W AT @i
aaroge § k. A% fafre g2-
drq®; AN dEArad AT faaws
¥ ogawy uET ¥ ger § f5 4f%
qAE A gHET AIT 91 gA{EC gH
gaF gy § A 9. ey AU
FN AT WA AW TFELRIFI AT
ag OF qrad ofeRe @ ary At ¥
g¥¥ 919 300 wufaxi ¥ oF faee
?'. et dife ¥ af; ars ot g,
% e qfegy,  faaay #®ige
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T 37 g § .31 PhegrPek aga
& 2] W w ¥ et F, wawd
& & o ww dwmoww ¥
?tr ﬁt{,-m‘ sqgr«ga, mwwgs wgRar,
freagig g ag 7 &7 a® §
af :ﬁag'ir ar s Y, @i, et g

mg T g 13 ¢t ¥fagra & sy

qEAY & §i @ 9 weard
@, WO § aw® A wwy 4
You cannot have parent of your choice.

.‘ f .
¥ wud faers Py awr TR R
Ser qEra ¥ wer paT B

't garea ¥ faga fawrr ¥ vien
dat (st wEtmw  w@) ;@
HR ITH Y I (EIRHNT T
g7 '

off aqetfast . g 7% ae
geseet wff @ &1 A9 qfew
AT § TEEEA FEE LAY (U
¥ fag =T gr 9T 7g 37 <IN
Qua @y g .. (vEEw)

ot ®EUAT VA : gw Ag AW
g1

oft agrrAaa fae ;. wst ¥w@ U
it fog & ? are-urs {5 o f&ar
& § ff 4 W@ &) uF Wi
H- Siw @y g @y gad
CICIIE SR (S :

Faffo F Ty ¥ A4l oY HE
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il TRAAT ﬁm]‘ '
AqT AT GT @ agn s
qw ¥ foaw «ft *diww 43 wiwarfas,
TaY 7 @iw AW F fag, 9N ¥

" IATETEC ¥ Fgr & 5 A 909 wWe,

UF.CH. ST gl9 §) A7 499 @Al
d' § 9QET gAT T 1927 W
N AT F 37 gy 9 I8 T3
¥ AFT 1947 & gav § S AF @O
FI THWA ¥ IqF QT F ag
f& st gw gy, & @l wr gew
T 8 1967 W T A & gu
SEF 91t § VgAY qqTE FHwAT 3
FE WML TF.Cq. T Fra g
AT F N &7 gu agi N wAwA
a1 vay wgr 5 @) @np wed
fg formre &)1 sgwtar § @
T gU SEF ai § owdlgw IgE0
FHIE X Far 5w, g,
Ffad ) fddr § o 47 g @t W
FHlAT & wgr f5 wdw & dqt
faar, @ o2 & & 33 Fq s4y
ar Wr 2 ¥ 3@ @i & wmedq
g€z f& ;rrug.ow., o
aT A FT W@

wg ST qrgd A8, F niok
R A W I AT g9 ;e |
FRTEET @ g1 & g Fisi
B J1T ARAI AG FOHEFT eqw
wgIRaAT, T AT wTAT =rgaAr
g, W9 ¥ Qe & 3am, |

veawata @ yR s §T ¥
fegrE aft @i = 3% G337 ¥
ﬁ@' énﬁif{qr |

o wgoar e o sdf sa e
grit off it fwed 7df T ar §
1 4% 7 Az aweew § ‘G ol
T grar afwe’ =1 fagy o
&~—ferg B A, fawm wir frma’
W AT AT STUET FNT FGP

" [RAJYA SABHA] -
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Y QHoFoUso W¥q, gwAaT ua
qAITC Y, WIq AT gIRE
3" AT @@ FT RITH T |

! SHRI H K. L, BHAGAT: This ig
totally wrong. Chaturananii, 1et me tell
Yyou. Number one, this was an annual
function concerned witp " Ramlila, It
bas not anything to do with what you
are talking, or what you are saying.
This hagq nothing to do with ternple
poojan. It had nothing to do with that.
It was a normnal Ramlilg procession
which is taken out. I was there 1 am
.telling you, it has notking to do with
|- that. It is totally wrong. :

- SHRI CHATURANAN MISHRA . All

right, if it was normal Ramlila, then
You produce the documents that you
have in the Government for the last
10 .years. )

SHRR H. K. L. BHAGAT . I was pre-
sent there, It was nothing of this kind.
There was no shily Poojan, no talk of
i Ram Janambhoomi_In fact, I spoke on
" communal harmony and 1 was cheered.

SHRI CHATURANAN MISHRA:
You can speak about anything, but if
YOu go to a Hindu Shaktj Shobhy Yatry
Parishad,  where they  are saying,

fz # vgmm, faww & frwn

SHRI H. X. L. BHAGAT; This or-
ganisation exists foyr the last several
Yyears. -

SHRI CHATURANAN MISHRA : No,
1o, I am telling you...,

SHRI H. K. L. BHAGAT. This is
not that organisation at all. You are
mixing up things,

SHRI PARVATHANEN] UPENDRA'
(Andhra Pradesh). And this has ap~
beared with your photo, .

SHRI H. K. L. BHAGAT: There are
50 many shoba yatras. Don’t mix up
things, T
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SHRI
Then can you say:
fase @1 farrs’
your Government, may M ask you?
TIAT FFT F IR K AL -a068
faata gY qa1 & a1 #|T 3T W
was feafq av gw agw U §

CHATURANAN MISHRA
‘feegea w1 TgHIT
Is this the line of

-
?

SHRI H. K. L. BHAGAT. In facf,
it was a communal harmony discus-
sion,

st ggraafaw . s orgw
2 sy &, g9 997 Im FW@ §
- QIEF FIL H ‘fgrg s wr AIATY
fewir §  wigsr gifeF w@raa’
faedll smmAa 9T rzﬁa' HITET 9%
AqTAT FHT 3 FUIT Fqw Frar
W@ 31 gw fafrex #g & #
Q%' QI g | ga-UF FF RI9HT
2 oaFar g1 (smaE) & urdw
'T&’ ear a:aarr g. .. (3 qqum¥)

SHRI PARVATHANEN] UPENDRA':

Ney, Delhi Station!

SHR] SUKOMAL SEN (West Ben-
gal). This is Congress!

SHRI KALPNATH RAI.

This - is
Telugu Desam! ’

SHRI H. K. L. BHAGAT: At least
I have not participated in any function
or programme grganised py the Vishal
Hindu Parishad or any organisation
~ having ‘anything to do with Ram
Janambhoomi and  Babri  Masjid. ..
“(Bntevruptions) ... 1. was there.....

~ (Interruptions) It is totally wrong.

SHRI CHATURANAN MISHRA: I
never said that he attended Ram
‘Japambhoomi  Sammelan, - ..(Interrup-
“tionsq :

[12 OCT.
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1989 ] Discussion 198

PROF C LAKSHMANNA (Andhra
Pradesh). It is a discussion on the
communal 51tuat1on

THE DEPUTY CHAIRMAN Al
least let him speak if it is a discussion,
One man is on his legs, ....(Interrup- -
tions)..., ..

SHRY H. K. L. BHAGAT. Both the
meetings weére Yor communal harmony,
and against this mentality. You can~

".not challenge my secularism. | know

more than you do,

SHRI CHATURANAN MISHRA: All
right you may be knowing more than

“me. I do not challenge you. That It

why you are a Minister and 1 am still
here,

DR. YELAMANCHILI SIVAJI (An-
dhra Pradesh): It is there with Mr.

‘Bhagat’s photo. Mr. Bhagat attended

the function.

SHRY¥ CHATURANAN MISHRA : Let
me speak. In your tim_e you can. say.

THE MINISTER OF HOME AF-
FAIRS (SHRI BUTA SINGH). Chatu-
rananji, let me tell you one thing.
You may try fo score a point but Mr.
Bhagat, right from his childhood, has
been in' the national movement, and
you are trying to pick up certain pos-
ters from here and there, You cannot
imagine that a man who has com-
mitted his whole llfe in the nation’s
service and who 18 g committed Con-
gressman, would go to such functions
where naked fanaticism and communal
fundamentalism is  preached (In-
terruptions).... “Yes, there were some
signboards: in the Boat Cluh rally and
when it came to my notice we got them
removed. Therefore, don't try to pick
up the posters. Delhi walls are full of
posters and you can pick up two,
three posters together and malign any-
body. I think this s not the Cornmu-
nist party’s- line. )

SHRT B. SATYANARAYAN REDDY
What ahout the
(Interruptions) ...

killings in 1984
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3T qurdf : AW sguAn faw N wrm o 9 T A
Q@_ﬂt’q%wg@‘g‘mma’t gy dan mft W e P A
ug ¥ a1 5 a5 HY %gW Haq @@ Ak § (vweamr) W@
' W T RO AR wa 9% @i o e 3 9F g WM
W ymey § @ U TEY O% T TR P W N TIPS
W AW 9w wfeg o AW 7@l ¥ TF JIT A ATALE
2w § g9 grIw FA® wH F 9 gaar @t fear. @E S %
Wy & Far IWT HF I3 E W guaAT far qeEraY v gfEer &
qWm §F wgaleow @ amy €1 ¥ fear 411 A7 97 ag ¥ wfea

T O gER A feaed wq Arfac |
QPRI W FE d WFT )

it aarcm faw' . g A& s
- gy wgAr argd § 5 g woa o
- & e F A 9T A9 qgp T
wW E oA v @ FIT 8 XEFT
UYHT  FIAATAT e g\ oW g9
Sy wafrm Y, B owy @ s
& dqrwam uwdfedt 3 wad @
RURAERISCL SCC LY A A«
- ¥AT @Y § N qed 3d A
¥ T ¥ wrse Frfeee W avqAa
& S E sy gEE I ¥ fray

faa ¥ gar ar f5 A Sy oo

~@o F arg aAt AT W §1 AT @0
f& g Sy F T A ST W #
SN g8 AT AGqT AW F 4Ty
Tt &7 '(% g1 &N Iad ger fr
BT AgAr. AT g F ar ¥
Ffgd 1 721 & ag oy ¥ fr
g a THT 9O @l wld 8|
wfva & o€ M nw AW ag 4T
wed &7 gadt 919 A - gAR AT-
TfaFar ¥ % =y fad zafao
agigzﬁﬁa’rzq:rmmtzr
€ e o sofag #37 & ©4 am
o s g fr oaf fras o8 @
. SR QRGBT TG m&qn
(s

o g Ty & T TR B

TF T I a9 /T EHRAT FQ E |

(smaam ) zmfag ¥ T@Té o
W & fgr nw g a7 v &
g9 AR gUN AW FT G T
Y wor fgEr € fF omOA AR,

Tq. 09, FT HTAHAT HFT?

SHRI H. K. L. BHAGAT. Muwe
than you every time I .have atiacked
communalism, much more than you, -

! wgeraw BT £a WIRoUFe
Tde & 3 I} F gy B mikw
&1 fager af @ N ¥ 9 wiaz

| WA %% WlE X} 4| WSy U®

X N ¥Ed aNEw @ R,
‘iz froneama wg afl fean

! Qe &0 Qo wm : WY
grewAT 3 g

ot wguiAA faw : TH AW 9@
v w1 fRedeymA 99 ad faan
A T A ¥y gr g Fey Y

¥ ¥ s &ar § f5 oaar 1 w L

FiEl ¥ F o e F} W WY

-~ gar fear aw §°?

st gzt Ty : A wisd T
Twy &1 |
! wguAw faw ;. aw W

At -y, W4 qiF GET AT AW
aef W aft fear ¥ o
gy FYT S WAIATE KA WW
m%%aavrzz fs Ste SR

N S fE A g I wm
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@@ N 0§ s W § oW
wfaar & # S ﬁi’l wEt W
Yy ) ezar WO T @ gEA
8 A 3 S, AUTRR ) s
W fgx N AW ® s g
o1 I wfte  mwA A oW
et gavaer A qgl WY s
S w3 § Bowmiw w3 sl &)
agar 2 § W S M AW &
A=l qAr @ W §) TG s
ot 9T AW =i 2| '

SHRI JAGESH DYSAI (Maharash-
tra). We are not going to accept this.
It is all false.

SHRI CHATURANAN. MISHRA:
Horesty demands that you should go
‘by facts. [ am giving them. Let them

#ay that on such and such date the .

Maliana commission has repprted. It
has not reported,

RqIWTTAR H WIQ AT I 4T
Jfpr st I EH WE IR

W @R gw T T OEE

gra WY AN Tar, 7 F FTQ oW
fr qg TRINmE P AT Y 1| T
g W FT fEIr AT ASTE

¥ agt & dme § W P fafweT

qET ¥@RT BA &) A &y {6 w4
asg & fF ¥@ FHIWA A A W
. wrq agr fearg gafaw @y RwWH
qg wiam dar gf @ fe ¥ wEEA
Fig 3B 7 g, 4@ R @O
<@ T 5 aF 81 gfaw fAned
¥ osHE wsE oEwd ® sy
sarEr i g g |

‘,am T miAR  (For)
} g A FeaEr g7

ot wgaw fam: ww fEE oaw
£ war & WS @ oW owAr W@
§1gm o ¥ g g, MY
# @ g, fage F R E AR 9E

[ 13 OCT. 1080 1

- SHRI JAGESH DESAI: I

pacionion B
wH o wiw wwr g1 Wi $
T A @Ay snd &7 X E
oft aniwr dart : Fidw N wEW
FW ¥ fau ¥ ¥ w@d w@ §
! wgaaw fas: gfwal &
Qs # W ¥ weaw okl gAY &

WgrE FRE NI GEURT gnam
et N fd § fa *ma €

@ ¥ a¥y  wawr  opfeds
gfeal oo &1 @ ag o

WY @ ard F sEw &n froaad
sgrr wan fat & #R S
Wy § 97 § AR vm ¥ Q=
fagd el # gar g & SR
[T AT AR g ey § AW
oA E1 WER wrET A e g
2 fad awfas T® @ aw
LU '

fto e atew ;oA 3
AN g FW@iw g

st agaam frer: g sien
mwr T B & '
expect

from you to expose Such persons. Who
are the persons behind it?

SHRI RAOOF VALIULLAH. Mr.
Mishra, will you please yield for a
moment? Recently there is a spate of
communal violence in Gujarat. Would
Mr, Mishra be able to tell us who are
the people behing it?

SHRI CHATURANAN MISHRA: 1
am telling it.

SHRr RAOOF VALWULLAH, The
Bharatiya Janata Party is very much
behing this.

SHRI SHANKER SINg VAGHELA
(Gujarat): It is the congress(I). I have
got thg proof.
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SHRI CHATURANAN MISHRA:
Here is an editorial of THE BUSINESS

STANDARD. It is not from me. It is
not a party organ either of the Con~
gress Party or of the CPI. 1 am tell-
ing what they have dome. I have
already said it. :

ag #r sy & B g sy oW
faar guww <Y g fRIT &

(sagutd) wmiowt gfaT we af §
Far ? e SEat Afiy (sqagr)

FIE FT @I A @ U fear @
(sa3e)

g Warmm § Uvs wat (s
dfy @gAdT) F;m b fearg ?
(saa) .

ot wqemw faw: qw AW
FE Thlae TG 1 (AT fam@y
% wpEe 31 G FOAZ AA
g fad g SramT QBT § )
w9 9w g0 aWw g faer g
ST o qfewn @@t ® SW oW
(3mmgm) e =y # cfedfus
g RATE :

“The Janam . Bhoomi issue has
made Hindu communal activtists
most aggressive. In Kota, Rajasthan,
the rlot was friggered off by a BJP-
RSS mob shouting provocative slo-
gans in a Muslim loecality: ‘If you
have to live in- India, you have to
live like a Hindu'. ' In Badaun, UP,

* BJP-led students took out a proces-
sion with a slogan ‘if Urdu is forced
upon us, rivers of plood will flew
in streets’. In Madhya Pradesh town
of Khargon, the riot was provoked
by provocative slogans during Ram
$hila Poojan.” :

B vy g FT AET 8 MT Y.
oY, &7 e ¥ aT F a3 3 foag

-
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g & g @ 2w & men
E{ﬂ"l'i?f'\ﬁ'fﬁ ﬂai\?f‘ i & & 3T g w7
BWTU utial w € mfan g @
gar WA § [few gy ary w1 ew
23 4qd 5 gt T g s,
F0 WG AT, ag; YiraTeve ot
W WEART AT # wna Wi
TT R AT gm ouS alq fao sy
for we &Y g3 #) mwar sl
ari B\ g s 67 aifow A
WA B MR FT TTIC F ur e
F AL 93T &3 §F 5§ waae
A8 &, AU e giten aobe
§ 8 A% I gy wg v ¥
galEr H 3T g oar ? gwt

TR H AR gy 8 wER sw

aft & a= a1 Afesw qEe ¥
FIHT FI SAA ST T, agh 3w oqq
AT oW faar o v %
forr fo e 9= & T @ s,
AT /T &m @ mat ) 5wt sEr
AT AW § AT F faw wmar o
agl 1 & =l »few & smr g
TN § fay wmio qed wfe g
2§ AEH AT dm wew ¥ fug
¥ ST #T aEd wfe w9
®T ¥ fanr 81 wa wfew &
AT Ft Jurdt T ® ¥ 3T gawr

TEA T qAT fear ¥ @i} Am N
TEITT g9 ¥ FO% ¥ Y wmEr
I9H @S g, FFTAIST WHA G0 |

3t wfesta av aver @nrar ar agy
9 T 1@ § @ ey § o3Ay
W1 fmaca fyart & & F3 gy
IR N @ wwa wE AaE )
¢ gnfou nd w81 ¥ feufrwger &

9% 8T § fr gz JaT v 53T o7

ﬁ'_:am’r! 7T W EqRy 5 de
BIT § AfkwT zEr fR oadiy gmi

B HAT S ¥ Emr oandm fear g
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ST Foag 9T AT @, W
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ot
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agmfats,  fafafes FH T
;M AgT Ffag. .. (cwEETr)

I am telling you in a d.lﬂ‘erent con-

text. You are talking.

SHRI RAOOF VALIULLAH: You
are talking about Linguistic Commis-
sion.

SHRI CHATURANAN MISHRA:
You don't try to hear me, I first told
you about the Minorities Commission.
Secordly,... (Interruption)..

SHRI RAOOF VALIULLAH: Justice
Beg was the Chairman for ﬁve years.
What are you talking? resifrde
FETT FI Tnar uFyy O ?'—"‘} oI
AT R W @ s 508 ° oo
A3 e we @ra W AU¥e waq

g, (BrmEaw)

sftaguay fasw: 3 w'v &

(mEm) F @w § o am
LRt az® il g8 .. .gf@. .
(mam) :

FITAT T FC

aguAafag: @ w@ FT
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g fegs OB WG ¥ fg
‘.ﬁﬁlm A g

nanji seems to be highly confused.
There are two Commissions in each
field, (Interruptions), Let me state the
facts. There is a Commission for lin-
guistic minorities. There si a Sche-
. duled Castes Commission. There is a
Parliamentary Committee for Sche-
duled Castes and Scheduled Tribes.
Therefore, these two.bodies axe func-
tioning parallel. I do not know which
. body Chafurananji is mentioning. So.
far as the ‘Minorities Commission is
concerned, it has been there and it
has been holding meetings. So far as
the - Parliamentary Committee for
_ Scheduled Castes and Scheduled
Tribes is concerned, it has submitted
a number of reports. Chaturananji is
* mixing up dal with chaval and chaval
with dal, The Minorities Commission has
been functloning regularly.

" SHRI CHATURANAN MISHRA: 1
know fully about the Minorities €om~
mission and also the Minorities Lin-
guistic Commission. I want to tell you
last time the Parliament discussed the
17tn Report of the Minorities Linguis-
tic Commission and in between it dis-

cussed the latest report, the 27th. So -

ten of the reports were pot discussed’
by Parliament.

SHRI BUTA SINGH: That is a diffe-
rent matter.

SHRI CHATURANAN MISHRA:
You don't allow the Parliament to
function. That is what I am telling

you. g7 FM FITIE FTWI § |

SHRI BUTA SINGH: Every day you
take time on the wretched things
which have nothing +{fo do with the
life of the people. You raise all non-
issues and come to the well of the
House. You waste the fime of the
House. :

[[RAJYA SAREA)

i s W gAd Wy
®RE i;!:m WA f gq wrforg
oawreaw  WRw dqgwa e
gagtr & @1 weadw R fag
T €7 @R gy fWWmr s W
9T F W18 W § a7 gAFT W
g Al fRaw &, 'R g P
feqerm fwar & f& oy § ar
ngea §. .. (svaew)

=

staEr feg : T @M & fog
fer zgw § WfEs wOat & fag
T %(mem)

SHRI JAGESH DESAIL: Even after
the Chairman’s order, you did not
allow the House to function. .

ot wyaRAA faw o gEd aE-
qT YA TETET ¥®W &7 N A
WL G Fgy § ar gA Afeg
pEewRt &t gilgw foafs  wcda
gAY &1 ¥ 9T fFHT FoiNT

T uogt # arg oaf wgar g
(ema &Y ) § wiwd  egar g
g AT S fF fesl F 1878 W
faa & Awfew 54 mi@ Y waR
@, o 8§ wa aw wafew g9
¥FIT 1§ W54 gWrT  vEsEw
nfoat Y gaH  #--
Muslims were 90T. That is less than
0.2 per cent. This is their economic
condition under your direct rule in Delhi.

7¢ WG §¥ ga 901 HT oF
4% WaAr I3 & T vHy § gmwl
ST FUAT AGTT F--HEEHAT H
w1 SR A qraw & fF W
TR @AM, AW A qw g ?
IaF AT Y g qF T o
a8 TN § @Al fi& gAY am-aiar
& wiffeara aFar fRar . g@d gwTy
P TP § 7 AR W FAT 53
@ -3 I A 3g www W
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g7 Sfom) g Hev ST L.
foxmans) gy wr gw WY x?
MWsae HgHT HY B rq'fnr ks
g &% wB werr W § 7
taAzar A & 9 #4137 ¥ fAg
T 3o fFa - NERA 9 TE-
ater gy @ sEdld & gEd &
wiaF O weE Agd wgd _f$ a9
frg arar @2 W@ aFEd gAY
5 ag areT @t ma fa Al @
war ?

: ggaETaR ¥ wor gar--%
afy A= o=gT g1 ag AETE
gagfadt & oAl R0 98 99

wfifqme qrég @ @ ¢El A1

- giet omgl § ST ean

g fox dar aal } AFEH
g weg f&¥ art A-TouHoUHe TN
> goEq & %@ Y AFARTETE

¥ wr mad AT TARWMT T
grar gar M § feeT FY awafes
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W4 fa® wed § ag A &1 4w
AR ¥ Y@AT AT T A §

N F ae) Y H oA NAE e
g & fag qAr W oM Y
R A N W AT aand
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g Aty o w falel @ wAm
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At wgaaw few o oAy o &
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T T | SHW RN Win-EN §2l-

fam iR §1e ¥ yEifeen--gw W

71 oY ? g baww S seai|

% f5 e g ymifaga dar?

WZ A SRR TR WA TR

g5l waegr ¥ Aw & aw

T A7 | (AAT W HIA) ERIR
F gl H H(LoTvolEo Td WK
gR A 7 ag7 fpar § fooaag

FT W EAU § SEA A F oaie-

Y EAAA S FH wY @ §—
SHIRA-NE YW gaRlA @1 g &
THH EHAEIR S0 & #E wwEyr w@
2| WA W BT GRS AT ;X
TFY J R ST ST AT fAwiser
1o o wfew gt & &g
Q07 @ A F gy FT IR
F gTd § | sFr-man a
ALY | T TE HAET T |

R ¥ gt W
far o gfar g A S oiw AW
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. [ mguaes fasl
N I R B TR B o CHEEA e
A e qg awew & § 0 ofsq G
BYA @1 W®T EHIT G waEl oY
B = T A A A B

gy w71 i3 3wy fedd g &?
TE WGHT E9 § | 7 B4 MIH AAT
G fgq g &, 1 & e uE 4 fuw
Hpy g ) aw gAe % fan fa
qqry g, wIY IV H ST
Arfze AT | qET 9L AT WY Wal ¥
Iz wfag @ wF fear |

gagamfa : SqUAT S, W
T4 TR 9T RIT FL A AT

s agurAw fas ;o oqar ?

Iqaradfa  wrA gy & awa o3’

éﬁa fwar T |

. ot sguaw faw : Jfer wmar

W T R BE qed § Fq1Q
A Fiar a0 Qo s v
g oA far gea # & owg A
WU BT g T ANF @], {R
frfzey &t o far @ agr
g ifefamm & fag a9
¥ TS HIWT € | AT B¥ AT W
St oTPY & 1 B AW A, oar
LA gW WE N ot gW Y ST
EEE TR UL B CECID I B8
a7 R FTE 7 U OT AE w9
sl o s IF TR, "Wy,
YT QT AL GHA |

Faamafd 5T w0 e afer)

ot aguad fas @ § ey ax
Wg ) Hayagw A fo ag nw
ST ARET § L FIE G g &
A @ w8 I R famrear
wifzT | AR amd wiewE 1 g
£ ar g AWREE a0 St
1 iy o fafaw e faar
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i

!

ggs1 @ifew wend A 0 gER
AT 430 HT WSIET WH - 75
¥ T Ay "IST AW wwA Tal

W fee fa 353 dom amnd 1w

gres? &1 frae w3 3 few sy
v Y &1 RE ) oEr walwen
SETA-RE AT QT @1 Ag 1 SaTEnEy
T Aleyl F Aw § FE guy W
g g gm0 @ A wEr g omeal
T & S B T TG T
YT &1

st §aq fqed <@t : 3g  mWoaT
IR EE

oY Fgura faw o LeeT
(samuTA) WA AT WG AAIEER
¥ %7 @ € | (Interruptions).
All right. Both of you will get seats
in the ' coming. reshiffle (Interrup-
tions). I know what relations. you

have with your P.M. (Interruptions).

I am. a freedom fighter. I am much
pained about the present situation
Perhaps you are not. -~ - IE1Y
WG EWW oag fs w1 WY
gl frerw fmen 0o gk faner
AT w9 wwy wfgent & wwW
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g E Wy SR sE L@ §
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I U I A
Sod ¥ g memgw g sk

L ST ICR (I G- G X A |
T B @y ¥ fov wuferg  wifen
oy fav i oar g REE E o 1 5N
wrag vl § § ) gwir #g WeE
STASAT HIAT oA NG RAl
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“Secular India alone is an India
that can survive. Perhaps an India
that is nat secular does not deserve
to survive. India and secularism must
remain synonymous to assure the

glory of our civilisation and future

of our country.”

SHRI PARVATHANEN] UPENDRA:
It 'is unfertunate that a very important
discussion on a subjget like this is
being conducted fin a near empty
House heeause of the unreasonable
atfitude of the Government.. Anyhow,
it appears, the Government is only
particular about putting the discus-
sion on record rather than allowing
the Members to participate in a mean-
ingful debate.

My. Vice-Chaiman, the deteriorating
communal sltuation in the country is
causing -grave concern to all of us.
There have been clashes in a number

of places in the recent past and many
innacent lives have been lost. In Kota

alone, 15 people - were killed, and
Badaun which never witnessed g com-
munal riot before, had seen a very
bad communal incidént where 30 peo-
ple were killed. There is a real. threat
to- secularism in this country today.
We should not ignore it. Under the
Representation of People’s Act; we
heve made it mandatory for the poli-
tipal parties to inchide in their consti-
tudinns a clause that they believe in
secularism, $oe€ialism and democracy,

ahd- what nét: Mere inclusion in the

party odnsfifutssi is not enough: Secu-

Tlatiwe stoukE ber ap exticle o:!' faithi-
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for the people and for all the politicel

.parties.

The reécent portents are very dan-
gerous. Theie is a difference between

v this spurt in communal activities now

and before. The revival of communa-
lisir, both on the Muslim side as weli
ag on the Hindu gide, is obvious. You
call it Mulsim communalism or Hindu
communalism; there is g revival, Not
only revival, but postures are very'
aggressive. In the past, at least fhere

“was some fgcade in whatever com-

munal thinking - was there but that
faeade has new been disearded and the
people tallc about it openly today.

Role of religion in politics has ip-
creased in recent years, whether ‘it i3
in Punjab or elsewhere, and above &Y, -
the communal thinking, . commiunal
actions and communalism as a ‘whole
are given respectability. - That is the
unfortunate development which we

"have to.take note of. Respectability

comes from various factors, apart from’
the tacit or overt support giveh By
the political parties for narrow poli-
tical purposes, and also certain visible
actions of people at the - helm of
affairs. . I had the occasion to tell
earlier also. The participation of high
dignitaries, whether here or in the
States, in religious functions and reli-
gious rituals, and their projecton on
the television and the official media,
I don’t think, is conducive to secu-
larism. Religlon must be a privgte
affair, a personal affair. That is my
view. There is no need to display &
so blatantly, so. aggressively and so
collectively outside, And it is not for
criticism. Recently, the Prime Minister
went to Gujarat. He went to the
Ambaji Temple. T do not question
anybody's - faith - in  religion or
hig freedom to worship in
any femple. But the report says, the
Prime Minister went there and wor-
shipped the Goddess and declared that

| at the same femple, in 1980, Mrs:

Indira Gandhi  worshipped and be
cause of thut, she won: il elettion,
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Aand; therefore héthas alSo come there
1o lautichhis~ elei:ﬂon camzpaigh now.
I do.not know whetHer Ambaji will
savé himl; 1 de not know because we
have a tradition ih Andhra ~Pradesh
-also’ Every candidate in-every election

‘promises that he -will go’ and shave

his head: hefore Lord Venkateswara
i he wins.

SH‘RI V. N‘ARﬁYANASAMY (Pondi-
cherry) Including your NTR.

"SHRI PARVATHANENI UPENDRA: .

All' candidates promise but only' one
“wins and that candidate goes.and
shaves his head before the God. Others
,are(shaved by the people. That is the
only difference. Therefore to propo-
'gate such ideas, to promote such ideas
is not conducive to secular thinking.

Another thing ‘is, we should have a
ppolicy regarding processions, the size
.of processions, the nature of proces-
sious and how they should be conduc-
© ted, how 'frequently_ they should be
allowed. This has become a competitive
aflair. One religion takes out one pro-
-cession, another group takes out an-
other competitive procession and
most of the elasheg take place during
these ~ processions. Therefore, ‘we
should have some kind of restraint,
there should be some: understanding.
1 do not say that the State should
impose its will but there should be an
agreement among the leaders of. diffe-
rent groups about the number of
processions to be allowed every year,

about the routes and how they are’

to be conducted. 1 also suggest, let us

think of one occasion when people of

all religions will join at least once,
whether he is a Hindu or a Muslim or
a Parsi or g Christian. There should
e -one occasion when all people of
different religions will join in a com-
mon procession. We have to think of
that.

My charge against the ruling party
is, despite its profession of secularism,

it has all along been encouraging com-

munalism:-
‘588 RS—8

Otherwise, it would -not
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have gfown to such an”extent. There
was a mention,about, Congress. Party’s
all;ance with. Myglim League. We haye
instances of other Muslig:

,,,,,,

‘ tions in Andhra Pradesh“gvlth wheh

Congress Party Ras aligned. We have
seep, how the ruling party hag succums,
bed. to Myslim,. fundamentalists. in_the,
case of the Musliip Women's Bill and
parficularly in the 1980 and 1884 elec-
tlans the. Congress party - blatanily
played a Hindu card, . There is, no

‘doubt gbqut it.. Part;cularlx 4, in 1954 ,

after the assassinatmn of . Mrs, Jndiga;.

.Gandhi and’ after thouﬁands of Sikhs

were butchered in Delhi, the Congress
party provoked the Hindu sentiment
and tock advantagé of that. And what
happenied in WMizoram, everybody
knows. The Congress party’s mani-
festo mentloned that a vote to Con-
gress(I) was a.vote for Christian Gov-

ernment. Not only in religious matters

but in regional matters also there is
a tendency on the part of the Prime
Minister and the Congress " Party to
exploit the sentiments, There is the
classic example of P.M.’s election cam-
paign in Tamil Nadu where he con-
tinuously spoke In terms of Dravidians
and Aryans. He spoke about the
Dravidian rule repeatedly in his
election campaigns.

One more thing. Urdu is an Indian
language. It is a great Indian language
and we are proud of it. But, the Con~
gress party, which has been in power
for 42 years never thought of making
it an official language in any State.
I am not criticising the action. I am
welcoming it, but when there is such
a-flerce controversy...

SHRI GHULAM RASOOL MATTO -
¢Jammu and Kashmir): I may iater-
rupt you. In Jammy and Kashmir
Urdu is the official language.”

SHRI PARVATHANENI UPENDRA:
There it is the language of the majo-
rity. You have ~ to do it, but I am
meniioning about the other States.
When there-is a fierce controversy
about Ramy Janma Bhoomi and Babri
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Masjid issue and just before elections,
_what prompted the Congress party to
make this announcement? Is it the
right opportunity? They could have
done it earlier or later—if they con-
tinue in power—but why suddenly this
controversy has been raised I do not
know: I do not know why
parties also reacted in that manner.
I am also not happy with some of
the Opposition parties who made it an
issue. It could have been ignored. But
they also made it an -issue. It is an
unfortunate thing. i
to stress

I would like one more

point. All these communal incidents—

almost all of them—have been taking
place in Congress-ruled States, accord-

ing to Government's own 6_f’ﬁcia1
statistics. .. : ’
THE MINISTER OF STATE OF

THE MINISTRY OF . WATER RE-
SOURCES AND THE MINISTER OF
STATE IN THE MINISTRY OF PAR-
LIAMENTARY AFFAIRS (SHRI M.
M. JACOB): That is why you know
who creates violence. Only in Congress
(I) ruled Stftes, you find ‘violence.

SHRI PARVA_THANENI UPENDRA:
in 1988-89, Maharashtra came first
with 96 incidents, second was Uttar
Pradesh with 85 incidents, third was
Bihar with 84 incidents, like that.
And if you take the overall picture,
in 1977 there were only 188 incidents,
whereas in the last three years the
number has increased to 764, 711 and
_ 611. This shows that the incidents of

communal violence are increasing day
by day and théy are mostly in Con-
gress-ruled States—almost all of them.
We had seen what happened in Merrut.
'We had seen the role of PAC. I also
went there and saw the devastation
caused by the PAC. We know what
they had done in Hashimpura. But
iill today, how many have been puni-
shed? What action was taken against
them? And what is happening in
Jammu and Kashmir today? It is

other

[ RAJYA SABHA ]
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a very unfortunate {¥Ing. And the
Congress Party is a coalition partner
there, 'along with our friend, Mr.
Matto’s party. As a contrast, thé
record of the non-Congress(I) Gov-
ernments, the Home Minister' should

admit,- is excellent. You take Andhra

Pradesh, .or Kerala or West Bengal.’

SHRI GHULAM RASOOL MATTO:
Mr. Upendra, in regard to Jammu and
Kashmir, I téll you, there is no com-~
munal tension there. It is anti-national
activities today, I agree, but there
is absolutely no communal {ension.
5till in my mohalla where I live, there
are five Hindu houses in a cluster of
about two thousand houses and they
are living ‘there very wonderfully. In
Kashmir, there is a mosque' which
is 600 years old and in the basement
is a mandir to which Hindus go daily.
1t is still continuing and will continue.
Thar is what binds us together.

SHRI PARV.FI'HAN®NI UPENDRA:
I welcome your assertion. What I am:
saying is that the record of the non-
Congress Governments is_praisewor-
thy. That "also indicates that if there
is a political will, these things can be
controlled. What you need is political
will, what you need is conviction of’
the party in power that it will not
use the sifuation to its political ad-
vantage or that the Opposiion parties
will not also do so. I will just take:
twc or three minutes more.

Then 1 will come to this current
controversy about Ram . Janambhoomi
issue. Wheri I participated in the last
debate on behalf of my party, I clearly
said that we do net welcome this:
move of the Vishwa Hindu Parishad,.
at this time particularly, and go to
that extent. .Anybody can build a
temple, we have no gbjection. In fact,
on behalf of the National Front, we.
have clearly said That -we are not:
for demwolition of the mosque. But
at the same time, the desireé of the
Hindus to construct a femple must
be recognised. This problem is amen-
able to solution through negotiations
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It can be resolved. After all it started : .

in 1949 when suddenly Rama’s idol
appeared in the mosque. Forly years

have since passéd and I cannot urnder-
stand why suddenly, just. before. the

elections, this problem -has been ®o
accentuated, Therefore, the tendency
of the Vishwa Hindu Parishad, or its
desire to demolish the mosque—we
are. not in favour-of it, we strongly
oppose it. They can build a: temple,
they can go ahead with that. In fact,
I was relieved 'when I was told that
the shilanyag will take place some 250
feet away from: the mosque. But now
they say that the place where they
will put the  shilanyas
Mahadwar while the sanctum sane-
torum will be inside.the mosque. That
cannot be accepted and no sane person
will advocate demglition of the mosque
even if some Muslim organisation is
prepared for t)hat. That is not good.
Trat is not good. Also, I do not think
it is practicable to shift the whole
mosaue somewhere and all that.

Now the problem is this. Ayodhya
ig considered the birthplace of Rama
and a temple is required. Now it seems
the place has no relevance. The site
has become more important now. That
aspect cannot be ignored. We must
iind a solution to this.” After all,
Avodhya is the birthplace of Rama:
everybody recognizes it. You can have
a temple 250 yards away or 500 yards

away from the mosque. What harm is .

there? Therefore, I feel that there
should not be any obstinacy .in this
mstter.

Also, the Congress Party’s role in
this is questionable. They are playing

both the cards. They are playing the -

Hindu card and they are playing the

_ Muslim card also. You are giving all .

facilities to the Vishwa Hindu Pari-
shad to carry their bricks and all
that. At the same time, you are trying
to curry favour with the Muslims, to
get Muslim votes, by sympathizing
with them. That is.a dangerous policy.
You have .not doite .anything to solve
this problem through negotiations.

will be the
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are trying to exploit the -
sentiments of both but, in fact, both -
will desert you and you will lose both
of them. '

5
s I do not want to name fhem—you
‘know them—and I am not happy that

some of our political friends have
come out openly in support of certain
demands, and the profession of secu-
have been doing
all _along has now come-under suspicion -
—Iit .is suspect—and I.hope they will.:
retrace their steps and become-a little

1

Before I conclude, I would like to-
say that in this country , the .Indian
people are secular, are pragmatic.
Hindy communalism or Muslim. com-
munalism: never cuts ice in this coun-
try. Otherwise, Ramg Rajya Parishad
and Hindu Maha Sabha would have
been ruling this country, ecr, the

_try. Indian people

‘time it met frequently.

_ countable for actions there,

-Mu_siim League 'would have been win-

ring all the Muslim votes in this coun-
will never accept
this kind of a communal - sentiment.
If any political party or elenrents
think that by playing this card they
can get anbody on their side, they
will be sadly mistaken.

Now, the National Integration
Council has been mentioned. it is high
, There- is a
sub-group and they gave a number
of recammendations, but I do not
know what happehed to all those re-
commendations. Nothing is happening.
We must activate that body and make
it meet more frequently. There are
other suggestion also. They have
given a number of suggestion on how
to post officers there, a mixed police
force there, how to make officers ac-
happen-
ings there- and have a ‘periodical
review of the situation in very sensi-
tive areas. That should be done. It is
a continuous problem and it should be
treated like that.

Lastly, on behalf of my parfy, I
fervently appeal to all sections of the
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peable to maintain communal harmony

harmony. and ' peace, and: that:is the

only bulwark for the unity and inte-
grity of thig country. Thank you. .

THE  VJCE.CHAIRMAN (SHRI:

JAGESH, DESAI): Shri Pachouri. Not
mare. than. ten .minutes, please.
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THE VICE-CHAIRMAN (SHRI JA-

GESH DESAI). Mr. Arangil Sreedha-
ran. Please make your speech as short
as possible,

SHRI ARANGIL SREE'DHARAN
(Kerala) : Mr. Vlce-Chan'man, Sir,
firstly, I am not Ratnakar Pandey.
Secondly, I cannot make a long speech.
I do not follow his example,

Sir, this is a very important discus-
sion. But I am afraid the GGovernment
has not attached that type of import-
ance to this question ag Is obvious
from the manner in which they have
pushed this question “to the fag end
of the day. This is something which
vitally concerns the future of the coun-
try. This question concerns. the very
existence of.our country as a secular,
socialist democracy. What we saw in
Mm’shldabad MDradabad, Bh-lwand.l

-
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Meerut ang Hospet are symbols of a
disease. 1 do not think* they are a dis-
ese by themselves. Where does this
virus begin? Let us turn back to the
history of our country during the free-
dom struggle and immediately after
the freedom struggle. Communalism in
India got an impetus atter the vivisec-
tion and division of India. Who wére
responsible for that? ‘That took place
when 1 was a Congressman, With a
very heavy heart we found this coun-
try getting divided. So many Members
of the Congress were talking eloquent-
ly about Mahatma Ganghi. But Maha-
tma Gandhi was against division of the
country. He walked out of the Congress
Committee as g very sag man. His own
important lieutenant betrayed him and
the guilty Congress leadership created
division of this country After -that

-division what happened" We were told

by Jawaharlal Nehru that once d1v1- :

‘sion took place, ‘there would be cOm-

munal amlty and communal harmony
‘That was the argument put forward by

‘the Congress party to -get the policy

of dlvlSIOn approved by the All' India
Congress Committee A.tter division,
we found ourselves gettmg divided
and drvided and ‘further dw1ded be—
cause this™ Government adopted ‘&
secular pollcy (Intermptwn)

SHRY SUKO._MAL SEN. There is no
P:ess Reporter.

SHRI ARANGIL SREEDHARAN: Is
it a fact that the Indian State is get-
ting' communalised increasing?  The
Indian State is acquiring a Hindu
character and Hindu functions and
Hindu rituals are peing adopted by
the Government, Till recently, in my
State, Ayudha puja was celebrated in
police stations. For every inaugtiration,
whether it is the Primg Ministe, or
the Home Minister, ariybody who goes
there, lits 5 Hindu lamp a custom
whxch is essentially Hindu. Secularism
means Separation of religion from
State. Instead of separating it "and
building up a secular State, what you

. are doing is you app giving impetus

ty communal habits and communal tra-
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ditions. In a country where politi-
clans ‘go to astrologers, in s country
wheve State machihery is misused by
Ministers to go to temples communal-~
ism is bound o grow. Our Prime
Mm)ster went to .Guruvayur  ‘temple,
It is a very good ‘thing that he went
there, At least he coulq remove his
buﬂet—proof jacket inside the temple
and get some free breeze on his pack.
So, ' this dommunalisation of State is
there. Everywhere, there is a political
bargaining, I am not looking at the
problem from a partisan point of. view
at all. When you decide about a candi-
date in the glection, you try to find
out to what caste he bhelongs, which
commumty has the largest number of
votes? M electmn. is thé basis of demo-
cracy the pmp of democracy, in .that
expenment we hae imported commu-

nalism. An hon. Member from the Con- -

jgress bench’ gaid, the Muslim League
in Kerala is not a communal orga-
vmsatmn ~Who told him this? I have
known the N'usllm League for the last
95 yeéars. The Mushm League that
ex:sts in Kerala is the remnant of the
old Muslim League ‘which- fought for
the partition of this coutitry, Mr. Jacob
is there. Let him geny. Till recentlv
in the cOnstltu‘l:ion of -the Mudlim
League there was a provision that if
you want to become a memher of the
Mustm League, if you want to join the
Muslun League, you should be a
Muslimw. All the Muslim Ieague MLAs

in Kerala are from one community. the '

Musllm commumty Let all the M.Ps.
be Trom the Mitslim comrnumty I have
no objection. But don't come and tell
us that the Muslim League is not a
communal ‘party. You accuse other par-
tiés where others can join persons of
any community can join as communal
parties. At the same time, when it
comes to the Muslim League, there is
no such accusation because the Con-
gress wants the qdvantage and support
of the Muslim League, That type of
politics ‘has led this country to ruin.
What is my identification? Is it a secu-
lar identification? There are many

people in this country who use their
caste pame after their name  Why

[12 OCT,

-great General, He was one

"my party. was in power »
. Muslim yas jappointed as the Chief
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don’t you bring a Constitutional
amendment and say that the name of
the caste shoulg not pe affixed after
the name? Are you ready to bring: such

.-an afmendment; You take even 3 school

certzﬁcate In the certificate, your name
is entered Your father’s name is cnter-
ed; then your caste is entered gnd your
religion is entereq and your surname
is entered. Why? Can’t there be 3 secu-
lar identity? Just because I am botn
to Hindu parents, why shoulg I conti-
nue that identity through my certifi-
cate hook through my text boak,
through everythmg'? Reag some of our
books from history. It is high time we
revised them. The Britishers created

-a type of Muslim-Hindu communalism

in this country. But you are continuing’

-it. We speak of Tippu Sultan. What is

the story going on now? He was a

. Indian
‘General who said, “I will not fight an

- - Xadian- General.” -Cock and bull stories

-‘have peen said about Tippu Sultan..
What have you done in the history book
to correct it. This very narrow outlook
has brought- this country to this state of
affairs, Who is responsible for that; 1
would state unhagitatingly that to a
large extent, the Congress party is

-respensible for that. When Opposition

Pparties are in power, in such States
they connive with communal forces to
topple the Government. That is what
has phappened in Kerala ang still they
have the Muslim League in their coali-
tion. They come and say that the Op-
p051t10n is not’ secular angd that there
aTe forces in’ the Oppositmn which
want to destroy communal amity in
this country. My party was the first

i in thlS country t, appoint 5 mmoutxes

commission.

The Janata party ap-
pointed a minorities commission.
I am pround of 'it. It was when

that a

of the Air Staff 5 Christian was ap-
pointed as the Chief of the Naval
Staff, You were in power for a long
time, Did -you ever think of such a
thing? Digq not the Congress party raise
the senjority question in appointing

the Air Chlef, Naval Chief and Army
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Chief? There is buili-in communalism
in this country ang if that communal-
ism is to be destroyed, all the parties
shoulg have a common understanding.
-On thesa issues there can be consensus.

. .Not only committees and meetings. All .

the political parties should take an
oath that they will fight communalism

wherever it is. I know it js not easy .

to fight coinmunalism because it is
engrained in us. But without separat-
ing religion from politics without giv-
ing a secular image of a' Government,
-without telling the communal forces

that we will not liaise with them, you -
will not be -able to defeat this ganger -

of communalism. For that what we
need is a «ualitative change, Politics
needs a qualitative change. A partr
‘has run this country for 37 years and
after every year what you find is that.
communal giots and communalism are
on the ascent Fop that qualitative
change what India needs today is a
change of national leadership, a change
of the national' Government,
a change that will create a
break-through in this coun-
try. For that the Opposition
parties are getting together. We have
“only one slvgan; if we are one, India
is one arid we shall eyer be one.

10, PM

Thany you Sir.

N geesita fag  wgerafaat .
(FiT) @ SAAAETH DT, HEIA-
fasq a< faﬁrt T ¥ 6T oo TAAY
T T4f &3 A 7z wALW HIAT F)
A AT TFT TF_ AT F ® ¥ 3T
R WS ¥ KAF 9T AN WT &
Iy 3w waAsww ¥ qF gmw § an
fgrgeant H ar‘rrr art ¥sga @ - A
gawae ¥ 12 g7 & | um fag ow
CmrgaArdr g Az @A vEr g 2 e

Ig Fo F qr3f I FrAr AT AT

7, wer wrm & fwr 3w O
¥ gt & T 7z o7 IR Y AmY
S (G ) *’T | AEAHTT ¥ 8
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#oF g ¥ 5 ag mgwme W
¥ AW A wEEd W 1 ex faw
WIS 79 waqsy & 931 § B oam
& JEF R Wy ar fasdiany ¥
arawt a7t | ¢ & IW R ¥
BR TSR W ¥ oW B oSy WA

-q€1 Fraurar. § J@ar § 5 gn f“a-'.at

9 @ g Al sty @ arad @
S BRI Wl WY FAC T F fag
R AsE o ¥ ey w,
T+ gF &

AT G AT AT F 357
1 gfaga 3@ @O faow qvq wodT
fast <&t azg faq AN ¥ werad
& oft, f5giR g7 77 g7 PR HAAT
¥ fogwiw, SaFr FFwa & fgwre
HIE |qIHT MG UCUNC I S

AR &3 A S G Y gaT EA
AABT awra”r gifem =

qr  3§Y
T I+ A T GUT T HFT fae <@roam
7wl F owigst B OwA A
ferna oY | 97 FF@ A areT Afwy
g‘q‘ o, ar Ffr gred e atww

g | I asq wsefyar wgewt
el ® g gafag w1 af oA
foe Tegld 1Y & Qw7 3T Wfirer
Fr A1, FH1 &7 T 3 fag sq far
qr, @ At ST #@Y WX FAF

ud AN war 5 ¥ fgwm owq @

7Y fgers § #IT 98 AT * 97
S

[awamwa ( =t fawif :mfwr)

qiEEiTgy)]

agiEa, g ave X ATToTHo
uTe Ut ¥ gEEg A @ {wag ¥
3 fo ga farg & fargam = fog
sz wifgg sEr ;g I8 MTe
uqe Igo Fr wfwglag @@ o Fo
dio & a3 Fe fos Har & 1 9w
ST gt $faq fo 3%_a9a @
g3 fawre % 3 faw o F arfe
gt 21 3 qas W owam 3 € fv
Treafaqr wglent At Tweafaar FEgA
Aras Tg & ,-tﬁfﬁ_tﬂa‘fqara T
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- wfer § faar qaq wETY €, 99 AU
JMAF  AIEAT qIT PQI &,
Yy arvd § o FMsAr F A d
fay g avg @ qafwra o . @y
g garx 3 fag, Neaze o9 @Y
g, uq o= wfy  fag 38 avany
: af'raﬁ"rfmmtta'r%l

awr% ;ﬁ FEIT AT BT 3
2 fa BAN 43 fgmr, 3@ - faa,
T sqt &, afmwr  Fmw F g
qAT q¥T § fovar qFq gar v g
THR AT IFT & + oy 97 :’m—

T B § T2y w9y fRam &
o3T AMR FX 29 -5 T aar faar

AP 4T NF 9 AT W AT
® it e fraged @ qi@ wR
] o B fwararg 9 - FFET,
) fear s 3w T W #
IAUIT AT FfErovraT W -f‘asa‘rw
FIrar 4r 1 Ifamaw & T Qv
g 34fac faqr 51 <@ & 1% g

gaar g ;T AT &w g‘r s o#Y

gaard g AT SR AW AN g
¥ I ATHIT QT QAT AT W |
forg e &1\ En%r T faeg
¥ F 3d {1 q@ury §, faw firg

afeys, a™ I ) farg ud FY AT

FAT ARG & ar ferg el § faar
gar gfomena FaF 4@ wE, @ S
Cagy fmar qaT e fear, @ g9
qqq famreara m@f =5"r 1a AT .

= a-gzraa f‘rm :
qga ST F oy

1 gty fag  sEgafem
Y g5 3 g7 f& Ag THAO-
arcﬁral sm'ﬁﬁanamta"’r
qIFT | iﬂrfvh TATIT T [IGAT

HE ; Y-

¥ qET TAFAT AL FIM 1 IFFIT

AT - e FT AT I 1 gElog
g £ oag Y ;TSI
#r 33 f”ﬂ' a azr ar & o fqQw
W A farqa g @ a0y 3w
wryy 1 A7 oot § 93 W
GHT IT0AT 3 1
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Tag g, g m-:-a‘mﬁrmxma‘fal.
& ga faa @1 w7 CIER
FgaT § B zsamn o fauy & Sfew
g 9gAT § | ag wanfg FW & g

f8 do forg War & 1 fafued #T

qeATaT &l Tt & 1 fawarad
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qgT F HMAT T H TedT § 1 Th
wifra W 3 fag 5 3 fogard
g1 3T & fau Tomm SEC eRdY
g owdl s sad wifd 1 9AR
¢ 98 fF w@ qoraer A 7eT g¥
o €=r%r T q8 fn wa s
F A g5 9 ag @ w0 Ag g
39 FFF | (mamw)

st gz i’az LRt 2 B G
STt |

sﬂ graasia t"az wgga et
g1e @0 AT G Y ¥ AT AR
& § 1 =A@ gaIT S g9 i
ST W & 1 (zaagm)

A dex fag anger - @ g,
FaT agi Sufeqd A § dT T
TFIT FT Tqq T A FLAT

- =fgq | ST W AT TEAAT I

T Aqaa | AT St g Aver
ggAdl 1 |

=Y aﬁa‘m Teg_wewatft :

@t s 31 A awdT q

N W o=y &l g4 &

, aﬁ F ordraeor ffsdar

.=t wex fag A oo AR
grIq 1 Fra< § A g gfiedar
¥ afl goy 1 sfe]r st § g
ai f5 ¥ agt YaT ¥ ark ¥ e
agf =Y | @3 @] 99T Afer A
aiﬁ'mﬁftru’rzﬁl '

ot gl Tag gttt

qdr wfatwmaamrrﬁt zrcﬁ

‘woT H qHEA FET VAT F 5F

& (vaaaw)
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SHR] CHATURANAN MISHRA
Nobody should be provokeq to commit
sati. The hon. Member is prov ol_{mg
somebody I dislike jt.
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SHRI V. NARAYANASAMY. He
was not provoking He was telling
about the preachings .of that lady
about roti.

= gieita i'«g uza:ﬂ‘m :
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Fg oA fo wid w ew R )
XA A tmamaélw
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WG A AT are w9
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= 3g & ad R T
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. .98 T W19 ir iy
qgar 3 s wA & Ffest agaar
&, arelt It agar § W gy e
amar g, s fafifees g @
R a9 @ & 1 9 w9 [gAATR
sgar 3 fou fear smar 2o

PROF. €. LAKSHMANNA. Mr.
Vice-Chairman, Sir, I think the de-
bate is going to a very, very low leyel.
(Interruptions)y

'THE VICE-CHAIRMAN  (SHRY
MIRZA IRSHADBAIG); Restrict your-
-selves. '

st gt oA ¢ Fqwr E oqw
g #@TE ) ... (cqIET)
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PROF, C. LAKSHMANNA: I, never
say that Mr. Buta Singh is havmg a
bearg and wearing ‘g turban because
We have got respect for the turban and
“the beard, They are saying rotten
thmgs '

(Interruptions)

ot Yo wERTUIAW PP ;¢

THE VICE-CHAMRMAN  (SHRI
MIRZA IRSHADBAIG): This will not
go on welord.

sﬂMfw@mﬁw
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o ¢ 1| 98 aF owEw ) wa 2
fs A€ gy 1 FAr W@ § N
gifatard wa) ar @ & W€
falrmgm QAT qaT W 2 1 o W
Pagr w1 W@ § feusr gwes W
Mt A & T 9T g WA Y
SeF 21 WY HFENE FY I AT
g% g owes ¥ WY tavmm  dore
73, A tw yane faftga onfieg @)
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ag g »gr foofwEaww &1 wmer
¢ TR wFT @ W fag W
Al MEF 1 ag g fad A A

Not recorded.
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- SHRI E. BALANANDAN (Kerala) :
Mr. che-Chalrman Sir, the discussion
at this cdd hour on thlS subject has
been decided by the ruling party- itself,
But ‘now they are not very much seri-
ous about the giscussion taking place.

Coming to the subject, let me say

| that my colleagues have covered the

matter' from different angles; T want
to drow the attention of this House to -
the fact that the communal situation
in ‘the country has developed intg a
different form. We have seen that In
‘four States within the last two months
60 or 65 communal riots have taken
place. It is th, intensification of com-
munal siuation in the country. It can-

not be taken as a law .and order pro-
blem. It has gone-to some other ‘rec-
| tion with different dimensions
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[Shri E. Balanandan]-

We talk of secularism and socialism
and also the People's Representation
Act has been amended so that all the
parties contesting electmn should in-
clude in theiy constitution that they
believe in secularism in the country.
This way, all the parties hecome so-
cialist gnd secular. At the same time,
secularism is given a go-by mainly by
the ruling party itself and some other

Short duration

opposition parties. Here ¥ must cay.-

mingling religion with- politics is a
dangerous frend. In the name of secu-
larism, they are practising and politi-
cising every religious act by which
secularism is being kilied Today, the
position is that certain political parties
-in the country are making certain dge-
mands. There is a long-pending issue
of Ram JanambhoOmi-Babri
Now the Vishwa Hindu Parishad peo-
ple want to erect a temple there for
which they have started big prepara-
tions where 3,50,000 pujas are heing
performed to take pricks tg Ayoedhya.
A big propaganda is going on to pro-
tect Rama for which every Hindu
must rise up. This way the. propaganda

is going on. What is the ruling party

doing? My friends on the other side
were saying that so many communal
riots have taken place, and explana~
tions were given. But the Government
is itself giving protection to VHP for
all these activities. For that, it seems
the Home Minister and he VHP have
some understanding under ~hich pro-
tection is being given for these pro-
cessiong and pujas, In every village in
the country, communal feeling is on
the rise and they are raising slogans

at times very dangerous slogans-—I

canno{ properly pronounce it-in Hindi—- -

meaning, we will suck the blood of
th, descéndents of Babar. These kinds
of slogans are being raised, They are
pasted on the walls, What is the Gov-
ernment doing? It is giving protection
to these ¥'nd of slogans being raised

ithroughod the country. Whose Tes-

Masjid. .

[RAJYA SABHA]
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ponsibility is it to check these things?
Is it my responsibility; .It is the res~
ponsibility of the ruling party.

Recently certa._ixi_ slogans are being.
that Minority Commission
should be disbanded; article 370 should
be abolished, and Urdu should not be
given the status of second lamguage.
These are the slogans, -What -is your
line of thinking? I do not know any-.
thing. I do not know what is the Gov-
crnmeny, doing oy its part. Government
also says this is bad. But who is pro-
tecting it? The point is that the Gov-
ernment. themselves are doing  this
very same thmg for theit own politi--
cal purposes,

We were discussing {he Punjab
question_ I do not want to go into-that
but the Punjab situation has been
created because of the political exi-
gency of the Congress(®) party. That
is the. origin of the problem. Then
somebody referred fo mixing of reli-
gion with politics in Punjab. It is pre-
cisely so because religion and politics
mixed together has resulted in a situ.-
ation which is threatening the unity

. of the country. The yery same thing is.

being practiseq by Congress(I) in
Kerala State. They talk of secularism
and they Have an understanding with
the Muslim League. What kind ¢f secu-
larism is it? My frienq who spoke
earliey referred to the latest electien
in North-East wheye Christian religion
is placated to vote for Cohgress party.
This is one thing, which affects the

~ people. The Congress (I) party qoes it

for getting votes. This way  secularism
is given a go by.

My friend Upendra pointed out that
we are Hindus. I am a pucca Hindu..
But if I go to a temple or my children
go to a temple nobody notices s,
there is no television broadcast for us,
ang when the ruling party leaders go
to a temple that will come on T.V.
Mrs. Sonia Gandhi, a convert Hindu,
doing $ooja, I have no objection about
it, is prajected in the TV. Today, it is

‘owned by the Government of India. A
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secular Government is in power in
India and if TV and other media are
utiliseq for religious propaganda, 1 do
not ynoWw where we are 'going, ¥ am
not against religion. Freedom of reli-
gion ought to- be given to every indi-

. vidual. In 3 vast country like India

there are several religions.. [f secular
stand is taken by the state, then only

"all the religions will get equality in

-

the country. (Time Bell), The point is,
the ruling party today is mingling reli-
gion  with politics. The same thing is
being done by so many other partjes.
That is. creating a dangerous situation,
Therefore, this propaganda
be bought against. Secularism has to

be restored. Then only the communal

situation can be brought under con-
trol_

With administrative methods
Home Ministey is trying to solve Pun-
jab problem. We find today 20 people
are killed anq tomorrow 40 people
are killed iust like birds, If you think

that this question-can be solved by ad- -

ministrative methods  then where is
your administrationy When communal
riots took place in Gujarat a DIG went
to the other side. When it came to
other, Staes, PAC has gone amuck.
After this big communal propaganda,
in every State, district collectors are

given responsibility to give protection.

to all. But these district collecters,
district police officers, administrators—

many of them are prone to communal

parties. Therefore, the administration

_cannot do anything. If you want to

protect secularism, you have to adopt
a correct political attitude which is

lacking in the ruling party as -we_ll .

as in many opposition parties too.

SHRI V. NARAYANASAMY. Which
are the other opposition parties?

SHRI E, BALANANDAN. Our peo-

ple are not drawn top such provoca-
tions. India is a big country with 75

crores of people These people want to |

divide the Hindus, the Muslims ete,
but jn spite of all the provocations our

[ 12 OCT, 1989 ]
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people have stood on their own legs.-
They will not allow the communal
feelings to spread like fire.-

That king of element is there. 1 can
tell you examples of how Gevernment
is functioning in two ways. 1 do net:
want to criticise the Congress(I) Gov-
ernments as such, but I must draw.
your attention to the aftitude taken
by the West Bengal Government on

this question of shila poojan this time.

The Government publicly declareq that-
there should not be any pooja in pub--
lic places, In' a' temple or a private
place, you can do: pooja. Arg also:
during the Durga Pooja' festival, nc:
shila poojan. will be allowed in: the
Pogja Pandals, Ang the administra--
fion‘-: and above all the people of West
Bengal, were alerted. if you.want the
country’s unity, then Hindu-Muslim
riots should not be allowed to take
placé. Everybody should ke on guard.

And what happened; no clash took
placé. Therefore, what is our' com-
plaint? Our complaint is that the

Governments run by the Congress(l)
Party are not secular. They are mnot
able to take any steps to arrest the
D ) which
has been experienced in the last sd
many months. Therefore, my sugges-
tion would be, if at all we want 0
protect India, Government of India
should change its policy. Our experi-

ence is I must tell you, that Govern- -

ment of India is not serious. What is
more serious in the countty today then
the Punjab question, You know, the
country’s unity and integrity is in
danger there. Every day this commu-

nal virus is spreading ang clashes are .

taking. place This is the most serious
problem confronting the country. Any-
body who loves this country should
glve first priority to what? For keep-.

- ing the unity and infegrity of the coun-
try, you should take steps to see that

this communal conflagration is gvoided.
Why is this step not taken by the Gov-

-ernment? We have been requesting the

Government to call the National Integ-
ration Council meeting. But the Gov-
ernment dig not do anything. There-

fore today what [ can say is  this.
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[Shzi E. Balasandan]:;
Undapi your: leadatshfp and * guiddnce,

Inda’s unity is in dusger: Apart from’
other .things, you sheidd'-da. one’ thing.:

Indja’s, unity. sheuld be given priority,
natignal integrity must be given pri-
ority - secularism :should be given pri-
ority; and politics and religion should
not-be allowed to mix with each:other;
‘Reljgious praetices shpuld pe 2 private
affair. of .every - individual.: Therefore,

'our: party. déemands ‘that the . National -

Integpation Council should be imme-
-diately convened, as well: as secular

_practices shoulj. be encouraged by the-

‘Government. The Government should
declare that. it will not allow religlous
-practices to mingle with politics and
‘the Government's policy should always
~'be of a seculap nature; as defined in
the Constitution,

One point more and I have to say.
Qur experience till now ‘is, that the
Government tailed to.protect the in-
tegrity and unity of the, country I
must submit with humility that ‘this
Government cannot proteet Indiag and
thetefore the first thing we want for
Indai’'s protection is that this Govern-
ment should res1gn

SHRI RAOOF VALIULL.AH. Mr,
Vices«Chairman, = Sir, when the late
Prime  Minister, Shrimati Indira
Gandhi, declared the 15-point
gramme for the welfare of minoritjes
in 1984 : ther, Wwas great enthusiasm
.':u'nungsg_r the minorities of the  country
because it specifically deal with - the
commungal situation. The first seven
points of the 15-point programme were
directives to the State Governments in
the event of a communal flare-up.
After her death, our hbeloved leader
angd Prime Minister, Shri Rajiv Gandhi,
stated that the 15-point programme

far the welfare of minorities- will be:

vigourously - implemented. In ‘some
States the 15-point programme  has
not{ béen implemented. My first basic
question ‘is about tackling the com-
munal situation and I would, there-
fore. like the honourable Home Minis-
ter-to tell' me whether the °15-point
profframme, which is- the -essence of

pro-.

[RAJYA SABHA]
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tackling"tﬁe commuinal sltuatm,n.m the
couttitfy " is’ bejng" 1mplemem.ed QT not

‘ Unrm-tunate'ty, thxs mnge 1s no

, more” with'the Hotng * Mni stry,’ ail ‘}'}a
f_

is trausterred to the Mmis'try of
there have been commijttees “to’ uhp
ment and ‘monitor tha' ls-point prb-
gramme ‘in all’ thi - Sﬁf'ésL TherefOre
the communal’ simaﬁon" A t!h 1s '‘fast
aggravatmg is causmg co to all

of us and, as the eledtions draw closer, ‘

certalh fundamenfalist ~and  anti-
national elements ‘ate bound to
try. For example, the  Ram’ Shila pro-
cessions all over the ‘country have re-
sulted in communal violence and I,
therefore, plead that nobody from

either- side' should pa&oniie' these ele-

ments. | am saying so because, unfor-
tunately the Bhartiya Janata Parly
is supporting this movement,
nothing to do with religion, but the
sole ajm is to secure the Hindu vofes
for the BJP during the next elections.
The BJP design amounts to a political
gain but they do not know, perhaps,
that they are playing with fire.

Sir, what Mr. Balangndan has.just
noy said I would repeat the same
thing, but more explicitly. Does not
this violate the statutory provision that
no poliical party propagating commu-
nalism, as the BJP is doigg now, could

- contest thy elections? Would the Gov-

ernment therefore, refer the matter to
the Electlon Commission in the c0ntext
of the BJP’s new role in this move-
ment? Will thy Government consider
that’ BJP, which is playing the com-
munal card, cannot be callegq a polit-
cal -party under the ney dispensation;

SHRY¥ GURUDAS DAS GUPTA: Mr,
Chairperson, Sir_ there-is nobody from
the PTIL ’

SHR; RAQOF "VALIULLAH.
has been said one-hour earlier.

That
But

this is not. for the press.

fan
comrhunal passions all over the coun-

It bhas-

»
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. THE “ICE-CHAIRMAN  (SHRI
'MIRZA IRSHAD BAIG). M does not
come under my purview, The ~ Home

Minister is there and he is listening.

SHRI RAOOF VALIULLAH. The
Government, 1 feel shoulg not pe a
silent spectator to the Bhartiya Janata
Party’s new. stance. These pecple have
created p volatile situation in the
country. Particularly, communal orga-
nizations in the country, with the BJP
alliance, like the Vishwa Hindu Pari-
"shad ang the SSS ang all its outfits,
"are now bent upon creating eommunal
;violgnce in the country. Sir, these or-
‘ganisations and particularly the politi-
cal outfits, of these organisations
.should be derecognised by the Flection
-Commission.,

‘Sir, many things have been said by
the hon. speakers. I woulq like to
make one thing very cleay that the
minority community in this country is
"as patriotic as anybody clse, and the

very fact that these people have lived -

here fot ages contributes fo the fact

that they are equal partners in. the.
"develoPment “of thig country. Sir, what ;
is happening today is that some ele-

ments some anti-national elements,
some communal elements are creating
coudltmus for a civil war by spread-
ing anarchy and hatred in this coun-
try.

Slr three rnonths ago.I. had wntten
to the hon. Pnrne Mm'ster and. also to
the hm Home Minister » a.baut .the

communal situation in Gujarat - Des-,
pite the Gujarat Government “asserting’

that cqnunuhal violence and cemmu-
nalismy is a thing of the 'péét, 1 very
categorically stated that the things
‘were not so. I would;- therefore, re-
Quest ?:he hoh,, Home Minister to see

that the communal violence which is

naw spreadmg 16 a1l .parts of the Gu]a- .

‘rat state is Checked
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Sir, according to my information,
during the last two months, particular-
1y during the last 30 gays, bO incidents
of communal violence have taken place
in Gujarat. Mehsana, Kaira, Banaskan.
tha and Bulsar districts are the most
alfected. Sir, in Mehsana Dlstrl.ct Vija~
pur, Vlsnagar ang Kheralu have wit-
nessed several cases, hundreds of cases
of communal incidents of arson, of
lootmc and many people have been
1nJured Slr Banagkantha, in Kaira
district, ten 1mportant towns like Cam-
bay, Tarapur  Bhalej, Karamsaq, the
blrt‘h place of Sardar Patel, Kana]an
and Mahudha, all these plaees, there
“hag been communal violence and many
people have been injured. Therg has
been extensive loss of property.

Sir, the headquarters of the Banas-
kantha district, Palanpur, which is the
“constituency of our Union Minister of
Finance, Shri B. K. GADHVI, recently
_witnessed orgy of violence, Ninety
"houses in Palanpur town have been
burnt down, .and the loss is estimated

to be about Rs. 1 crore. This has hap-

»péned only ten oy fifteen days ~ago.
"Sir, another example is Vansar, This
" Vansar town has also witnessed 5 simi-
lar incident where many people have
“been injured.

I would like to know from the hon.
. Minister whether the Central Govern-
_ment. is monitoring the situation. "I
_also want to know whether it is a
question of the survival of a particular
man or a particular WMinister. Sir, it
.is a question of faitp and confidence
.Of the minoritieg in the secular charac-
“fer of the Indian nation, It is a ques-
tion of confidence and unstinfed sup-
. port ‘of the minorities to a secular
, party like the Congress and its leader,
Shri Rajlv Gandhi. That is the main
issue. That is' the main question.
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[Shri Racof Waliullahl

T woulq like the hon, Home Minister
to give ug the details of what i3 hap-
pening in Gujarat. There have been
geveral meeting of the minority lead-
ers in Gujarat. There have been seve-
ral representations to the State Chief
Minister about whatl is happening in
Gujarat. I would, therefore, like to
know what steps the hon. Home Minis~
ter and the Union Home Ministry is
taking in this State, .

Only .yesterday I received frantic
calls from Ikbalgarh, a nearky town
of Palanpur, and also from the people

" of Palanpur saying no compensaiion
has been given to them so far. It is
a stipulation under the 13-point pro-
gramme that adequate compensation
will be given immediately to the riot-
affected people. I would like the hon.
Home Minister to ascertain from the
State. Government whether due com-
pensation has been given to the riot-
affected vicfims, I also demand that a
“higp official of the Home Ministry be
sent to Gujarat to make ay on-the-spot
study of the communal situation .in

the State. I also demand that the 15«

point programme of the Prime Minis-
“ter should be implementeq in toto.
There is a point in the 15-point pro-
gramme which says that the district
administration will be held responsi.
ble. 1" woulg Tk, to know what action
has been taken against the erring offl-
cials of the district administration. Is
there any example of a case where
the Government has taken action
against the erring officials? ¥ would
"alsg ke to know whethey - the Gov-
ermment {3 In possession of details of
these incidents that took place all over
the country in general ang in my
State in particular, Does it have In 1ts
possession details of the figures about
how many people have been Injured
and how many killed anq what 1s the
loss of property particularly of the
minorities. _. ‘

* Lastly T want to makeé only one péini
about the arrests. The hon. Home

Minister will be pleased to know that
I am Chairman of the Minorities Com-
mission of the State Government, I
have been Informeq by my commission -
that several arrests have been made
under the Terrorist and Disruptive

‘Activities Act,

SHRI SHANKER SYVH- VAGHELA':
Not several but all arrests.

SHRI RAOOF VALIULLAH. The
arrests have beén made mainly of
those belonging to the minority com-
munjties. T would like the hon. Minis-
ter to correct me if [ am wyong, I
woulq alfo like him to give us details
of the case.

SHRy SHANKER SINg VAGHELA:

" Do you mean to say that you don't get

communication from the Homg Minis«

try?

SHRI RAOOF VAILNULLAH. Ne.
That is why I would like to know
whether the Home Ministry has ealled
for a Pull report from the administra-
tion of the State Government.

With thess words T thank you lor
giving me. time fo speak,

gaaweas (i ot ynfair) o
s} ww Fag arder | 99 ol fqae
§ ger w0
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. W TueE § fad e I X are

w3 & 5 w.uw.uE, @t g
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wHYaT Fr R F WT.qE.uE, W
5.9t &Y Ay wer ¥

ot e fw: ol TR
F\ fOIE § SaRT [@HT & FAran wgar

B .

. Justice Vythayathil said “I have
no doubt that Jana Sangh hasg con-
tributed in a large measure to the
creation of communal tension in
»  rgellicherry which led to the dis-
turbances. There can be no doubt
that RSS is a blatagnt communal

. grgenisation.”
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«“This evidence as .a whole indi-
castes that the police had reason to
belieye that some local Jana Sangh

leaders ang workers were actively
partmpatmg in the riots though

_these officers in their affidavits had’

not given any such indication' -
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Before -answering these questions .he
poses One himself. What is the atti~

‘tude of those people who have been

converteg to Islam or Christianity?
His answer is. “They are horn in this
land, no doubt. But are they frug to
its salt? Are they grateful towards this
land which has brought them up? Do
they feel that they are the children of
this land, its traditions and that  to
gerye it is their great goog fortune? Do
they feel it a duty to serve il? No
togeter with the change in their
faith are spirit or love ang devotion
for the nation.” ' ' .

He adds: “The story does not end here.
They have also developed a feel-
ing of identificatiorn with the enemies
6f this land. They look to some foreign

lands as their holy places. They call .

themselyves “Sheikhs’ and ‘Syeds’.
Sheikhs and syeds are certain clans In
Arapia. How then did these people
come to feel that they were their
descendants? That is because they
have cut off all their -ancesiral national
moorings of this land and mentally
mergeq themselves with the ~ aggres-
Bors.” :
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Muslims, Mopla Muslims gave
‘lives ang shed their blood. At that

274

SHRI V. GOPALSAMY: Madam
Deputy Chairman, in the "name of
religion more bloog has been  shed
throughout the worlg right from the
days of the Crusades. It is very tragic
that instead of nurturing love and
aflection, bitterness, enemity hatered
are being nurtured in the name of

1989 1 . Discussion

religion, Madam, in this country, whe-

ther a Muslim or a Hindu or a Chris-
tian or a Parsi, they were lUving in a
spirit of fraternity ang brotherhood.
But it was the British who played the
dangerous communal card of divide
and rule. There is a Latin  termw—
divide et impera. That means divide
and rule, They playeq this strategy.
If you ga through the history of free-
dom struggle, in Kerala thousands of
their

time, it was the British who played
the divide rule policy. They set up

the Hindus against the Muslim and
the - Muslim" against the Jindus
so that they could - rule. Hadam

I am pointed to say that over
the Union Jack flag was removed, we
have inherited as right inheritors of
Brilish policy, the same divide and
rule policy. I would accuse this
Government, the party which has been
ruling at- the Centre all these years
that they have used« the same card,
the communal card, jhe divide and
rule policy. When there is fraternity
amongst the communities, then the
Congress will try to divide them. When
there is unity or harmony
communities, it won't be tolerated,
then they will try the same policy of
divide and rule. :

‘Madam, take for example Kashmir. '
Mr. Sheikh Abdullah, the great leader
was a symbol of religious harmony,
communal harmony. But what is tak--
ing place today? They were living like
brothers and sisters. But it is the
Congress party which - played the
communal card in Jammu.

among -

] You are
~accusing the BJP or the Jana Sangh
or the RSS but you played the comw
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[Shri V. Gopalsamy]] ‘ .
munal card in Jammu and yourself
and ‘what has happened is that the
National Conference which represen-
ted the identity of the Kashmir valley,
that has been split. You created G. M.
Shah Then what happened? One fine

morning when he was taking a cup

of tea, Dr. Farooq Abdullah came to

know that he wag thrown out, dismis-

sed. Then ke was left in the lurch.

THE DEPUTY CHAIRMAN: Let Mr, °

‘Matto speak on' Kashmir,

SHRI V. GOPALSAMY: He has de-
serted the National Confernece. He
has deserted ifs ideology. Then what
happened after some time? Dr, Faroog
also joined hands with the <Congress.
What happened ulfimately is that
fhey.have lost the identity but at the
same time, the divide, ie, the gap
between # Hindus ang the Muslims
is widening. Now the exiremist ele-
' ments are gaining ground. Pro-Fakis-

tan slogans are being raised. And -

even in Ladakh where they would not to
tolerate hoisting Pakistani flags—they
love India—this is being done because
they feel that they have heen aliena-
ted. This is the situation.

Madam, take the case of Mizoram.
Laldenga was preaching his philoso-
phy through arms and guns for years.

After 20 long years he gave up arms. -

But here also you played the same
trick,. He was taken into confldence
and he was assured the throne. But
when he found it difficulf to run the
State, financially difficult, - he had to
depend on liquor for revenue. ‘Then
you. aroused the senfiments of Chris-
.tians and made charge against Lal-
denga, So, you are using the com-
munal card wherever you go.

The same policy you are adopting
in Sri Lanka also. You went there
in the name of maintaining peace.
There also the divide and rule policy
you are playing, the same strategy in
Sri Lanka also. In the Muslim areas,
through your quizzling groups, through
your pald hooligans with. your armed
forces, you create trouble in the
Muslim areas, setting up Muslims

[RAJYA SABHA ]
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against Hindus. And when the King

"~ of Nepal wrote a letter...

THE DEPUTY CHAIRMAN: Just a
minute. One clarification please. Are
you calling the IPKF as hooligans?

SHRI V. GOPALSAMY. No, they
are using hooligans?.

THE DEPUTY CHAIRMAN: If you
are calling the IPKF as hooligans, it
should not go on record.

- SHRI V. GOPALSAMY: No, what I
said was that they have used...

THE DEPUTY CHAIRMAN: You
can give your arguments. That is
different. But if you say it about
IPKF, I will not allow.

SHRI V. GOPALSAMY: Paid hooli-
gans are there. But at the same time
*I could produce affidavits.

THE DEPUTY CHAIRMAN: No, it
will not go on record. I. will not allow.

SHRI V. NARAYANASAMY:
Madam, it should be removed from
the records; he is casting aspersions
against our armeq forces ....{Inter-
ruptions), ‘

SHRI V. GOPALSAMY: I .tand by
it. It was on the 2nd of August, 59
innocent civilians were hutchered, shot
dead cold blood....(Interruptiong)s

THE DEPUTY CHAIRMAN: Mr.
Gopalsamy, you stand or you sit but

.1 would not allow, under my Chair-

man ship over here in the House, any-~
thing to go against our armed forces.
Please keep that point in mind.

SHRI V. GOPALSAMY: 1If the
armed forces commit murder, loot,
plunder ..., (Interruptions),

SHRT BUTA SINGH: He is discard-
ing facts, telling untruths, bundle of

———
*Not recorded.
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uniruths, He is perverse; and every~

thing he said about the army must be
expunged.

SHRI V. GOPALSAMY: It is your
practice ....(Interruptions).

SHRI H. K. L. BHAGAT: Will you
yield for just a minute only?

SHRI V. GOPALSAMY; Are you
prepared to send reporters {o that
area? (Interruptions)

SHRI H. K. L. BHAGAT: It was the
same Mr. Gopalsamy in this House
before the IPKF went there, who ‘was
all along pleading that India should
intervene.... S

SHRI V. GOPALSAMY: Yes, 1 agree
with you.

SHRI H. K. L. BHAGAT: Let me

finish.

SHRI V. GOPALSAMY: We wanted
armed forces to protect them, not to

kill them, not tg rape them ....(Inter-
ruptions)

SHRI H. X. L. BHAGAT; I we do
not go there, you blame us and if we
go there, you blame ug. You have no

principles. We In India are proud of .

the IPK!:@
SHRI V. GOPALSAMY: 1 asked
your Government to send armed forces
to make peace;, to save them not to
kill the Tamils .,..(Interruptions).

SHRI H. K. L, BHAGAT:; These are
aln unt_hrut'hs.

THE DEPUTY CHAIRMAN: I must
remind the hon. Member that we are
not giscussing Sri Lanka. We are dis-
cussing communal situation within
our country, not outside.

 SHRI V. GOPALSAMY: That is what
¥you are practising in Sri Lanka also.
That is why your policy has collapsed.

[ig ot
. THE DEPUTY CHAIRMAN: Mr.

"~ munal harmony

"that there cannot be two
~ as far as constructive suggestions are
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Gopalsamy, please sit down. I must
remind the hon. Member that we are
discussing communal situation within

- the boundaries of this country. We are

not discussing international situation,

- I must remind you. So please keep

Sri Lanka out of it.
SHRI V. GOPALSAMY: You are

using armied forces also. That js why
1 referred to it. .

.-THE DEPUTY CHAIRMAN: No, we
are not discussing armed forces also.

SHRI V. GOPALSAMY: But this

. Government is using them.

THE DEPUTY CHAIRMAN: 1t is
doing a lot of other things. But ‘we
will discuss "it some other time, not
this time. please conclude now.

SHRI V. GOPALSAMY: I will raise
my accusing finger against this Gov-
ernment. I¥ is responsible for the
present state of affairs, that is, com~
no -more gexists in
this country, and they are the prime
accused. '

_ THE DEPUTY CHAIRMAN: Dr.

Sarojini Mahishi,

SHRI GHULAM RASOOL MATTO:
Madam, my name i§ tHere.

"THE DEPUTY CHAIRMAN: Your

name is there. I must remipd Mr.
Matto that Dr. Mahishi’s name is in

the original 1list of speakers while

yours is not there. Let her flnish and
then I will cal] you, o

DR. . (SHRIMATI)
MAHISHI (Karnatakg)

jeet of communal situation

SAROJINI
The sub-

is such
opinions,

concerned, in the ruling party and
also in the opposition, Maximum area
of agreement can be covered by the

- two sides coming together and trying

to solve this problem.
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[Dr. (Shrimati) garojini Mahishi]

Communal situation is deteriorating,

1o goubt, in the different parts of the
country. But I was sorry to listen to

many Members trying to interpret -

religion ‘equating it to communal dis-
turbances or communal disharmony.
That is not the case. India is a vast
country with diversity in unity and
unity in diversty, having a number of
religions, Hinduism, Islam, Chris-
tianity, Zoroastrian system: and Bud-
dhism and quite a fey, which are pro-
fessing different schools of thought,
also including Monism, Nihilism,
Shunyavad and a number of ofher
theories. But in spite of all these
things, India maintains an under-
current of culture which is common
in almost all. parts of the country
which can be distinguisheq and iden-
tified as Indian culture. Therefore, I
would like to say that religion is an
tbsttact thing. Writing on the walls
of the Library Hall of the Parliament
House says that religion is engaged in
catering to the needs of the well-
being of all the people: it is dharma,
If. it 1is thé other way, then it is
adharma. Please study the delicate
nature of the dharma, That is how
it is written. One shoulq always iry
to understand what exactly is meant
by religion. When you say that reli-
gion should be separated from politics,
how it can be separated from polities
I would like to know because all those
laws ‘which have emanated have ema-
nhated from the religlous heads in
this country. Hindu law traces its
- origin to the divine soul, Muslim law,
the Islam, traces its origin to the
religious divine source.
Roman law traces its origin to the
divine source. Under the circum-
stances, of course, we do try to sepa-
rate them, separate the undesirable

ritual and rites which are not in the

larger interst of the country from -

politics or from any other activity

which could be treated ag anti-national

agtivity. Under the circumstances, of
¢ourse, the two things must be quite

[ RAJYA SABHA ]
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‘separafed. In the Preamble of our Cor-

stitution when we say, ' “Sovereign
Socialist Secular Democratic Republic”,
what is the meaning of a Secular Re-
public? 'Is it equivalent to ignorance
of religions? 1f you have knowledge
about all the religions and then if you
are impartial to all the religions also,
then you can say that you are secular.
Ot course, as per the Constitution if
there is any difficully in administra- -
tion of Devoswom temples in Kerala
they can be taken over by the Gov-
ernment, Articles 15 and 16 say, com-
munal minorities can be given special
protection in = the Ilarger interest,
Therefore, there s a distinction
between these things also. Communal
minorities can be given special protec-
tion.. So,secularism does not mean
ignorance about religions. It means
knowledge about all these things and
with that knowledge if you are secu-
lar, that secularism %M1 stand. Other-
wise it cannot be said that you are
secular. Communal situatian, distorted
communal  situation can never be
traced t6 any particular religion, ‘whe-
ther it is Hindu religion or Islamie
religion. No religion can ever propo-
gate or advocale enmity - or hatred
against any other religion.

AN FAON. MEMBER; And violence.

DR. {SHRIMATT) *AROJINI
MAHISHI; My friend, of c®rse, gave
a graphic description of the violence
that has heen manifested in different
parts of Gujarat. About this I have to
say a few words. We have to under-
stand this in a proper way. If there
is communal disturbance in any one
pait of the ¢ountry, it is because of
the divide and rule policy that has
been followed by the Government
itself. Whether it has been rightly used
or wrongly used; but it has been used.
I_lighj; from the kindergarten days of a
child he is asked to. fill up a form
giving Ms religon, caste to which he
sub-castes to which he belongs,
From the very beginning. we in-
culcate in his mind deformeq ideas
about religion and ‘other, things. The
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text books also do not-contain proper
education about religion. On the other
side when it comes to elections, we,
who speak about secularism in this
country, try to put up a Muslim .or
a Scheduled Caste or a person belong-

ing to a particular community because

there are people of that community
in that area -and they will vote for
that person. Therefore, elections are
also based on_these things, Our educa-
tion is like that. Our entry into pro-
fession is based on {fhese things. If
this is the situation, what will happen
to our country? I do remember, the

‘British- Parliament once got informa- -

tion frorn the Indian Parliament here
that communal disturbances ~among
different castes -and groups were not
up to our expectations. This is the
report sent by the RBritish Govern-
ment in India fo the British Parlia-
ment in London., Therefore we can
understand that they . tried to divide
‘and rule to gain some advantage out
of that, Therefore, I said tdat the
Thaximum area of agreement can be
there if the Government is very keen
*to bring shout communal harmony

smong the different communities, If
proper understanding of the -religion,
proper understanding of the religious
principles is given, communal har-
mony can be established anhd we need
not say so many things about the
commung] disturbances in Gujarat or
in Badawh or in Kota or all those
places. And next, of course—as if we
are anticipating som€thing very big—
is corhmunal . disharmony or a big
conmunal clash on Ram Janambhoomi
and ofher things. We are trying to
create a. mountain out of a molehill
‘Why should not the timing be chan-
ged? We should try to convince our
people. Our people are essentially
good people. Tt is for the administra-~
tion to see that they too take serious
interest in these things ang try to

see that it is inferpreted In the proper -

spirit. Thank you..

SHRI GHULAM RASOOL MATTO:
Madam Deputy Chairman, I Yise to
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speak on this very important subject
with a heavy heart. I say this because
certain other Members have spoken
about their past and their association
with other parties. I also recall my owa

‘past. I amy remorse and so much de-

pressed today on that account. Right

-from 1938, my house has been raided

nine times. Three times arson was:
committed on my house, And who
did all this? It was ‘not Hindus who.
did it, it was not Sikhs who did it,
it was not any other religonists who
did it; it was the Muslim leaguers
who attacked our house™ nine times
and committed arson on our house.
I was a nationalist, my family ‘was of
nationalists and. we were attacked,
When the Partition of India- took
place, we were among those who asso-, .

ciated themselves with  Sheikh
Abdullah, Our family said: “If we
‘have to live, we have to live with

secular ideals of the C(Congress pro-
pounded by Pt. Jawaharla]l Nehru and
Mahatma Gandhi”. It is with that
background I am telling you why 1

-am teehng remorse today

The other background that I would
Under the

least the people of Kashmir were not
a party, India was divided on the

- basis of religior and according to that

Act, the State of Kashmir had auto-
matically got to -go to Pakistan be-
cause it was a predominantly Muslims
State. But we, the Muslims of Kash-
mir, of our own volition, of our ewn

free will sald that we would not go

to Pakistan, we would go to India.
This Mahatma Gandhdi put as “we
see a ray of hope”. That dream 1
now see shatfered today and I do dot
have words to express my anguish on
this.

Madamy, history is repeating itself.
In 1930’s, when the Fascist regime of
Nazis came, people of Germany went-
and saluted their Fuhrer, Herr Hitler.
Today I have no hesitation in saying
that there is one gentleman .in this
House for whom I have the greafest
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personal respect—and he is Mr, L. .
Advani. He is such a noble man, such
2 mild-mannered man and I have the
greatest regard for him, just like my
brother. But it is under his steward-

ship in the last two years that the

Bhartiya Janata Party has converted
itself into a fascist party. Therefore,
all of us who have got nationalist
ideas, not only from the ruling party
but from the Opposition Benches also,
should stand up and say, “Hail L. K.
Advani! Hail L. K, Advani!” It is
aot that I respect him, but I want b
teach him a lesson that the fascist
tegime of the same Hitler whom peo-
ple greeted “Hail Hitler!” was finished
by the same people. Similarly, any
- lascist organization in .3 country like
ours has not to exist, ‘cannot exist
and will not exist. We, the people of
India—Muslims, Hindus, Sikhs and
others—have decided that this country
shall be a secular country, that this
country shall not be ‘allowed to be a
Hindu Rasbtra, Muslim Rashtra or
any- other Rashtra, We will see to
it angd we will lay down our lives,
if necessary, for this noble cause.
We have Bapu's exemple before us.
Bapu has taught us—1 will tell people
from  the ruling party and friends
fromy the Opposition also, those who
have had some association with Bapu
or those who revere Bapu that they
should understand thig ‘point—that

this country has-to Be a secular coun--

try notby profession but by actual
practice, and that practice is possible
only when we shall shed communal
politics. )

It pains me, Madam, when I See
what is happening today. I may wam
the Home Minister that if things are
not checked, a situation, the like of
‘which ‘wasg not witnessed even in
. 1947, {8 going to come about in thig
country slmply because of the machi-
nations of the Bhartiya Janata Party
which has turned into a stark fascist
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organisation. If thig 4rend is not
stopped, then this country is going to
disintegrate.

SHRI SHANKER SINH VAGHELA:
Tell me how many temples were
ruined m ‘fhe Kashmir valley in the
last .two years. You are the ruling
party there. .(Interruptions).., .
Don't blame the BJP unnecessarﬂy v
(Interruptions)

SHRI GHULAM RASOOL MATTO:
It is pot possible for the BJP, Shiv
Sena or Vishwa Hindu Parishad and
organizafions like that to kill 20 crore
Muslims of this country. The 20 crore
Muslims are part of this country and
they will not allow themselves to be’
annihilated and they cap never be
annihilated,

Madam, it is af the cost of the
country’s Integrity that the BJP has
come out openly with the Shily Puja,
What are you doing about it? I ask
my Government: What concrete steps
have you taken? 1 can understand it
if the Government feels in its wisdom
that this puja is te be done, but then
let it be done in f{Be simple temples
or small temples in the mohallas or
in the villages. The Government of
India has one responsibility and that
falls on Mr, Buta Smgh and Mr,
Rajiv Gandhi. In the nameé of this
Shila Puja, they should not allow a
single precesssion te he takem eut,
throughout the country, If a Central
law is possible to be enacted, by an
Ordinance or "otherwise, it should be
banned, saying that on this Shila Pujsa
issue there shall Be no processions.
As far as Muslim fundamentalism s
concerned, Adam Senas and bodies
like that and -also the Vishwa Hindy
Parishad and Shiv Sena should be
immediately banned. If it is not pos-
sible for the Government of India to

“enact legislation from the Centre, the

States should be asked to enact legis-
lation through Ordinances immedia-

“tely so that they siop Shila Puja pro-

ceasfeny,
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When I saw in the morning today’s
Iudian Express, which is not a friend
of ours, I found that communal inci-
dents have taken place at seven diffe-
rent places. It is on the first page.
My, friend, Mr. Raoof Valiullah said
that 16 such instances took place. 1
would, therefore, request the hon.

Home Minister to tell me if he is -

ready to enact a legislation under

which a Shila Puja procession would

pot he allowed. I do not know if there
{s any sanctity behind it. So far as
_ Islam is concerried, JIslam does not
recognise precessions. Islam only re-

cognises congressional prayers, There
is no provision in Islam ebout proces- .

sions, He should see to 4t that proces-
slons in the name of Shila Puja are
immediately banned ~throughout the
country. If he does not do that,
by 9th November, 1T will tell him' that

their scheme is that a minimum eof

10 lekh Muslims shill be massacred.
It they are to magsacre, they are
welcome to do it. But.this shoulq not
be allowed. I request him that he
should do it. .

The second ang the meosf important
point that I would like to ask the
hon. Home Minister 1is, as he has
promiged This In the Consultative
Commitiee meeting, he should imme-~
diately call a meeting of the National
Integration Council and place hefore
it the whole fact and take a consensus
on this {ssue. Otherwise, this flare-up
fs going to take place like this,

Now the BJP has come out with a
Tot of things. Anything concerning
Muslims is antagonistic to them, whe=
ther 1 18 Urdu or anything else,

T have told you the histery of
Artiele 370 under which the Muslim
majerity State acceded to India be-
cause we want a special status, and

. that special status ghall continue,
But the BJP has put it In its mani-
festo. A nationallst Muslim, a man
like myself, will be the firs{ man te
sacrifice his head at the altar of their
srgy 1 anylbisg is done to Axtisle
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370 in relation to Jammu and Kash-
mir, So long as there is a single
Lal Krishna Advani, a single Jana-
sanghi in this country, a single Vishwa
‘Hindu Parighad man, Article 370 can.
no¢ be allowed to be removed. Madam
Deputy Chairman, three days back
some students came to me at my house.
They said “Mr, Matto, you have taken
us to India. But are you taking us to
that India where we- are being
massacred and still they say that
Article 370 should be removed” Are
they creating conditions in which we
should “volunfarily tell the peaple ot
India that we are agreeable to deletion
of Article 3707 But I may warn the BJP

-or any other organisation that so’ long

as there iy a single L. K. Advani a
single R. S. S. man, a single Vishwa
Hindu Parishad man, 60 lakh Kash- -
miris will lay down their lives but will

- nat allow Article 370 to go out.

~ With these ohservations, ‘I would
request the. hon. Home Minister to
react to some of these suggestions and
tonvene a meeting of the National
Integration Céuncil ag soon -as possi-
ble, : : .

- .Tha'nk you very much,
THE DEPUTY CHAIRMAN: Mr.
Ram Awadhesh Singh, I will allow you

only five minutgs, five minutes in real
terms. .

=t v wamw feg (fer). @
wReAT, WA H agq wewqel &wm
FT gy &1 4® F1 a5 § AT W@
ey e WA ¥ S W TE @
v W & VAt @ v oawme ®
femw o wivgrfasar &ragw 2.
(wrmeaw) | oF AR Y § IR
a # farn qfuer & ofiway 9wRA
i 1 ¥ 3w X wHAY qreedl
Fr R SERFET JEF W U
gfnlfs g aga fadl & s@ @
2V Y agIqdT e SgT ASEA
& sy & o3 Sarandr adl X
gt @ S § A feR w9 SErandy
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[ ww wadw fer)
&y A F;r ?;Ffﬁ,% ar ‘mq’ufw‘r

L qFF g Sy g MR g7 AW E U
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E raggraid A F Y wE wh
A &, A% wr AG AT H ywwr
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vty # wdfes @ Bzar s
AT A AT q A faad o
Cqrer ¥ TiveriTEar @ ORI
Cfad 37 Y freaqre & wfe) # A
FT AT T AT AN A HAT W
Ry | AT F FUT FT WA AA
qrg TR ¥ ¥ &3 g 7v . wfave
F 4% 3, gaz wydt AR T oS
AT 7 TaTire Iraw F oAy TR
& A% Ty, SqAardr ¥ w¥ w%a
N fqox Fra@d Fa g FEA
ST FRIT AT | ART 7 AT wEed 9
¥ 43 2@ apfrdy v oA
afrre & wieare v faEdhaar
- aRtET ¥ 9T 9 | FIW W AO-
qrr w33 @ foga o bifee

i F 1 ¥Ry Fivw ¥ ar\vr o9ty

gar ® St Tigarfre 44y ¥, aidian
F AT § AT P WA B AT
F owrg & F A IET A H wwoad
@ ®w & gq AT Tiwwrfiw
BT F 47 1 5 71T Aivwriwar
fadelt mar 2 @ gix sy e,
wrr.gg oy, & Ww s wfem
o F o miwriawar s g
FW F ) RAT AR AT AIFT
it & A I9Rr fadlg wwd

TeEl ¥ RiET WA # aiwstiiwar -

® AAIT BW § ) F AT AT
Y 9 AR I E H omme A
fam WX F T wfquer Y nEry
AT =T ﬂaa"r ¥ osmaEr ol S
2 ok IT qrEf Foow o A a7
@A & A FEAfE wa g osm
AT & fR W maar g wfiay

- 9T ar migifawar Wt s R
Araar §  fw Ay .91, wiwoew,
aw. s wfem W w0

fadftr @ e wdiea, wea o

|

!

[RAJYA SABHA]

‘BATTA FT
fmay

Discussion 283
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Frarfg - W @ Far g §
¥ [T AN R ¥ adre

qiveTia® &F 98 S v FHS qudl
WEdr 2 fr g & awg I A E
T gfed 2w o ey § My
TtoArEEs & o EF e Rk
mrowT X BE0 5 wErd ua %
Ty gEEr . @A wifedr ) amfad
T o w zEE @ g
TGS qF0E P JIGTIW T
HIF ar ArgAfRE sArds & o
¥R feRE wa ¥ ¥ w9
T 1 TR SIS & A owEy
f& o & ) g7 fagur = wrw s
Wi ST AT 91| wgEar, §
gamr WgA g & awwrd ow
fawm @T FI ARAT HIT.CH.UF,
ar  sAgEy A aftaw W ﬁ q‘gra
T & TEIT OF Wy FH [
qZYT, AT GHFATR BT FH U
#fzx &1 feuw fear 7 osar e,
cg.oq. ¥ f@w, =1 .t
q fyar ar afemw A & fear?
g qIAT GHEAW T WY AP A
fa7T sﬁt sty far w7 wEr AT
fEar fay &[T 1 gafed
it f‘era X #Y wady gEv arat
FW gur | e §
Nt . w@EE 7 ST T,
qw.aq. & §m oA, ., (sadw)
o (amm e ) - ‘

" Taavanfa Loa f‘qazg”r Al

R Tw wadw fag ﬁiéf..{f‘ﬁiﬁﬁ'
fear | gl Ml = gfaw

B omw W :ntr, ) agifs. gfaw

2 WA} W AW
=X A 31 gfaw mik DA A
W1y g & fak atan SH S
zafar @ aer;ﬁ 3‘! faT &
fradr A T, qq qa. F"rhmt &
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faaar fr SroFedre farart & 1.
e go 7 43 #37 5 fgzae &
T F qrAN I A fa¥ gw-
wfaFar & fag fadyare @, saR
O afe T oW ATAR Ty moR
aqaFar ¥ fag fedrare &

_ avmﬁr :

‘ 99, 9% 9 I3
X | _

st ow wadw fag o wdl, A

W W g fr. .. (wam) .

Jyawrafa : w9 g A
P AY Fo 97 AT §3 ATEX

st uw waawm (&g o weaan,
W faae M- IR F & W
¥ FgAT Agar § 5 @y ¥ F
... (saEeA)

. wqaadfa : qd, w7 W@ q5
Ty |

st Tw wwdw feg ;o 3T
¥ @ sar @ gAad, gER R
feae &Y M Naq Nfag

IqawEfa : A T faAe ¥
wrer o fAF €

&t ww weiwm e & ag@ |-

TATgEE wgar agal § fFoan
IT F owxr Ay, .. (FRT w uR)
faaq gt fadq 997 wfex @ar
gor 8, fadt S@ § vaF_wRY
T g § 1 W& sy F OF
dfa a4 @1 & A9 F FiqT §
wfaT q7 QT & 9 F Aiqw F
sifec g7 @ 3 k@ agt A Aa
war §? (9wa W s2Y)

- geETe ¥ A8y @ @ wedr ¥
A gEErd Tt 7 AR g 3
ag feg wwarfasar JEgH T
F@I Bl § ag whe od
g7y ¥ Agar. .. (sewam™) @
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ey & g7 W@ g\ Av = fraz
¥ sarar frd) s @ ¥ o oAw
FIAT I35 ALY |
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are 8 Afw gfagre & @ Aa9F

e wgt g7 Ny AT 3, ., (oqE-
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Fqaaufx : uzg Ny ww &5
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ot ar waaw feg: FqT g7 Ay
@ a7 W q@ A g DAY,
@ 2.3 F W AT FE
AT WX TG T AT F 7E AR

@ b “
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SHRI BUTA SINGH: “Communlism
is a blot on the nation, It lets loose
uncontrollable passions tuming friends
into foes. It mwust be rooted out and
this needs not only administrative
steps but a concerted effort by al
those who have the true interest of our
country at heart. India is not just a
siretch of land. India stands for to-
lerance, for compassion, for fellow fee-

lings. Indla believes in unity in
diversity.”
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This~ House representing the ‘wishes
and aspirations of the people of India
notes with grave concern the increase
in the incidents of communal violence
and the disruption of communal har-
mony and peace due to the machina~
tions of forces of fundamentalism and
communalism.

This House, while welcoming the

~ initiative taken by the Government

for early resolution of *the Babri
Masjid-Ram  Janambhoomi
through Judicial process’ notes with
dismay that the continuing controversy
on this issue has vitiated the communal
atmogphiers and contributed " to the
kelghiening of comnmmmal tension i

_dispute
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certain parts of the country, It also
takes note with concern of recent
developments and certain provocotive
actions and speeches made by certain
organiations which have contributed
to the widening of the communal
divide, . ‘

This House, therefore, appeals to
all sections of the people not to asso-
clate with or lend support to any such
agitation, ceremony or procession., It
also appeals to the organisations which
put forward their respective views on
the above dispute to show patience
and tolerance and to maintain come
munal harmony and peace pending its
resolution in the judicial forum.

It calls upon the major parties to
the dispute, _namely, Vishwa Hindu
Parishad and the ‘Babri Masjid Action
Committee, to give up the path of
confrontation leading to violence and
postpone all their programmes, includ-
ing ceremonies and celebrations, con-.
nected with Ram Janambhoomi-Babri
Masjid issue till such time the court
verdict Is available.

This House further expresses the
hope that all sections of the people
would continue to afirm their faith in
the rule of law, preserve and promote
amity and harmony and uphold the
secular character and traditlons of
India.

oft et fas: % om aTa g
agar g | S gffoufe w4
g 1€ B, zfafedfes @ she =€
At A fRar 1 a7 Joe gw WOl
& v a1, gad T F W A A
TaT § | afan meve @ 7q el )
o @ 9TIF A QTS AT 77
F7 12 § gufan whfudfea &t few 1

" SHRI BUTA SINGH “Initiative
taken in this regard.”

SHMRI CHATURANAN MISHRA:
“Initiative taken In {Hld§ regard,” be-
cause all have suggested it,
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SHRI SANTOSH 'MOHAN DEV:
Agreed:

o AT forer : -ag @Y wAT & 1
SHRI BUTA SINGH: Agreed.

. SHRI CHATURANAN MISHRA: All
right, let us have it unanimously.

o . aemArmraw g o
St ¥ St gava frar @ I9F A=l ag
gum < § N Maine foafey
fear & sawr fagta 1

SHRI B. BALANANDAN: I support
what Mr. Chaturanan Mishra has sug-
gested. “Government Initiative” has to
be deleted. '

THE DEPUTY THAIRMAN: Now 1
will read out the amended version.
This" House, while welcoming the’

_Initiative taken for early resolution....”

By everybody. I am not mentioning
elther Government or anyone. “Initia-
tive taken for”, not “by" ..(interrup.
tions)... By all? But Masjid Action
Committee, Bajrang Dal and Adam
Sena. Okay?

mirwfmgtgg?
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SHRI CHATURANAN MISHRA: “To

avoid Shila Pujan processions.”

Wty wxaw fag : Tw QUAR
# N W gqaT § Iaw A Afg
M7 {* ¥ S aravy | UIER
FLH FY wA wr fgAr W@
{ sadetrst)

: sﬂizti‘aa qs:r. R AT §T348

g asftq L ST
‘ 4 dwidfa @ cArE X HaE W
Y, d5 iEH o

ot waw Vg g weT A
fear fqm fErg afom & geag***»
E‘t )t gateg Tt Fr@’#ﬂrfaﬁ-r‘w

Eull

THE DEPUTY CHAIRMAN: “..post-
pore ell their progtammes inchidihg
ceremonies. and celebratiodis and Shila
Puja “connected ~with Ram Jaham
Bhoomi...... '

SHRI SHANKER SINH VAGHELA:
I object to “Shila Puja” if you dom't
mind, Madamw. It should be “proces~
sions.”

THE DEPUTY .CHAIRMAN: Shiia
processions. .

SHRI BHANWER SiNu VAGHELA:
Tt i3 unnecessary '

oft tr wwAn fu! -
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SHRI M. M. JACOB: The Minister’s -
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* Not recorded.
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THE DEPUTY CHAIRMAN: No, no.

Any Minister's name, anybody’s name,
you don’t give.

Please listen. The last time I am

reading it: ' :

“This HousSe therefore, appeals to

all sections of the people not to asso-

" clate with or lend support to any

such agitation, ceremonies or Shila
Puja procession.”

o wiwe Vag : a9 T : farrgor
7T gaTu fay a'faﬁ b T
F fafig & | wiw fasr-gom a8 81
Erfv.'q | '

5 THE DEPUTY CHAIRMAN: I.will
% read the 'whole Resolution: :

“This House, representing the
wisheés and aspirations of the people
of India, note with grave concern
the increase in the incidents of
communal violence and disruption
of communal harmony and peace
due to the machinations of forces
of fundamentalism and - commu-
nalism. '

5 This House, while welcoming the
: initiative taken for early resolution
‘ of the Babri Masjid-Ram Janam

Bhoomi dispute through judiclal

process, notes with dismay that the

~ continuing controversy on this issue
-hag vitiated the communal, atmos-
phere and contributed to the heigh-
tening of communal fension in cer-
tain parts of fhe country. It also
taken note 'with concern of recent
developments and certain provoca-
tlve actions and speeches made by
certaln” Organisafiongs which have

)

contributed to the widening of the -

communal divide.

This House, therefore, appeals to
all scctions of the people - not to
associate with or Yend support to
any such agltation, ceremonies or
Bhila Puja procession. It also appeals
to the organisations which put
forward thelr respectfve ~ views on
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the above dispute, to show patience
and tolerance and to muaintain
communal harmony and peace,
pending its resolution in the judi-
cial form. It calls upon the major
parties to the dispute, namely, the:
Vishwa ‘Hindu Parishad, the Babri
Masjid “Action Committee the Baj-
- rang Dal and the Adam Sena to
give up the path of confrontation
leading to violence and postpone all
their programmes including-
monjes and celebrations connected
with Ram Janam Bhoomi-Bab/%#
Masjig issue till such time the
Court verdict is available. = This

cere-

House further expresses the hope '
that all sections of the people would

continue fo affirm their faith in the

rule of law, preserve and promote’

amity and harmony and uphold the

secular character and traditions of"

India.”

May I take it that this Resolution '

Is adopted?
[No hon, Member dissented,]

THE DEPUTY CHAIRMAN: The
Resolution is adopted.

Thank you v'er-y much.

qiq JF AL qﬂ qEA-AGT HFA 1T
% @A J|W s, A fEF Iw A3
M g7 N ¥ T w0 ’r‘mﬂﬁ
qur |

The House is adjourned till 11-00-
AM, today,

The House then adjourned
at fifty-two minutes past
twelve midnight till eleven of’
the " clock on Friday, the
13th October, 1989.



